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Jyoti and he swid she was a very brilliant
student and because of her very compas-
sionate circumstances she was recruited—
her father died—und rendered every pos-
sible assislance and shown every possible
svmpathy. But she went and joined at
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{  The House reassembled after funch at
' thirty-two minutes past two of the clock.
the Vice-Chairman (SHRI  JAGDISH

PRASAD MATHUR) in the Chair.
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Bunuras and she returncd to Delhi only a -

couple of days ago and then this very sad
incident bappened.
out detuils but so far we have not been
able tov find out any cause.

how noble she was because, even when she
was going to commit suicide she had

thoughts of her mother and welfare of the !
She also said “My body should |

family.
be given to be utilised for scientific pur-
puses and nof cremated™.
high and noble idcals this young lady had.
We feel very very sonty, Sir. The mutter
is with the police and as soon as the police
are able to find out something we will
give the information.

As far as the recommendations of the .
Gajendragadhar Committee are concerned. '
the House is aware that the Indian Coun-
cit of Agricultural Research is being re- .

organised and most of the recommenda-

tihs have been accepted. . .

DR. K. MATHEW KURIAN (Kkerala) :
Most of them have been violated.

(lnureriuptions)

SHRI
rithe vne recommendation.
!havan you should have proper security
arrangemént on every floor. last as in the

BHUPESH GUPTA Now you

pust the Kutub Minar was used by people -
to jump down and commit suicide, now it |

seems the Krishi Bhuvan has got the posi-
ticn.  Kindly ook after it.

MR, DEPUTY CHAIRMAN The
House stunds  adjourned  till 2.30 p.m.
today.

The Honse then adjourped for

lunch at fifty-three minutes past
one of the clock,

We are trying to find

She has writ-
ten some very tender letters and it shows

It shows what .

In your Krishi !

! contd.

SHRI CHANDRA SHEKHAR (Uttar
. Pradesh) : Mr. Vice-Chairman, Sir, we are
passing through a critical time and our
pioblems are very complex. Tt is true that
it is not possible to have an easy solution
ol these problems but some cfforts could
have been made in a better way, this 1
what 1 feel. 1 do not want to blame any-
rbody not do 1 want to jump to a conclu-
son that there could have been a magic
solution to these problems but surely 1
sheuld like to have some more vigorous
ellort on the pait of the Government and
ewpecially from the hon. Finance Minister
—~-who is not present here—that he should
“have given some more purpose and direc-
tiop to this Budget. Why do I say so ?
Mi. Vice-Chairman, if you remember, he
- is the architect of the ‘varibi hatao’” slogan.
In our Bombuy session of the AICC he
wis the President and he gave the slogan
of “garibi hatao’. Not only that. when the
1itth Plan Approach was being drafted he
“was one of the persons who was very much
in consultation. In the preparation of the
Fifth Five Yeur Plan document also which
set up two objectives for us, ie. self-re-
. liance and elimination of poverty, he was
| very much in consultation. | do not know
whether this Budget gives any direction or
any indication to achieve these objectives.

Mr, Vice-Chairman, Sir, nothing is pos-
sible in today's society unless and  until
there are certain basic economic, political
and social changes in our structure. That
is possible only if we are able to adhere
to our professions to the people and we
are ready to take hard decisions to imple-
ment our commitments but T do not know
what happened to us after having recsived
the massive mandate in 1971. We thought
it fit to pursue politics of expediency—
expediency 1o have the statns quo or
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expediency to rely upon the forces which
have been responsible for exploiting the
society. It was to be decided by the
Ciovernment, for more production whether
they wanted to rely upon the tailing masses
of this country or they wanted to rely upon
the big business houses, upon the mono-
polists.  Soon ufter the 1971 elections, the
first communication which was addressed
was not addressed to the working classes
of this country but to the Chamber of
Commerce, and 1 was one of the few per-
sons in 1971 who dared to say that the
Government had left its socialist path and
it was not possible to fulfil our commit-
menis. T am sorry to say that I have bheen
proved correct, to my dismay more than
what I expected.

!
Mr. Vice-Chairman, Sir, the long suf- |
fering people of this country have some ex-
pectations from us, but T feel now they
are npot in a mood to endure any more.
They are the impatient masses, and whether |
we are able to give any hope to these |
people, 1 do not know, This Budget is
an cxercise in presenting just a draft of
a certain speech of the Finance Minister |
and giving some accountancy of the Go- |
vernment expenditure and Government re-
venue receipts. Mr. Vice-Chairman, Sir, in |
the country today we have got 28 croresI
of people, nearly half of the people, below }
l
]

the poverty line. They have less than
Rs. 70 per month. If you take it at the
price level of 1960-61, it comes to Rs. 28.
This country has more than 70 per ceml
illiterate people. If you see the absolute !
figures, their number has gone up after|
1947, This is the picture which is pre_)
sented in the country. And we have been |
saying that in order to increase production
in the rural areas, we shall have land re-
foims. What has been the fate of these
land reforms ? It has been accepted by
not one but many commissions of the Go-
vernment, and many of our expert bodies, |

that it has been a dismal failure. We had
this bank nationalisation. We had this
cooperative credit. We had these land !

mortgage banks in order to provide credit
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to the rural poor. But what has been the
result of all these during the last 27 years,
or recently during the few years when we
talkdd of socialism? 1 was surprised and
shocked, and amused too, Mr. Vice-Chair-
man, Sir, when recently I read the speech of
our revered President of the Congress who
happens to be a Member of this House, that
we shall get a mandate for socialism in
"1976. He said that the mandate in 1971
was not a specific mandate. If T remem-
ber correctly— and T was involved in it—in
1969 when we had the AICC session in
Bombay, we produced an Economic Panel
report, and in that report it was said speci-
fically what we are striving for. Not only
that. In the Political Resolution, the Cong-
ress Party said that there will be many
constraints, there will be many obstacles,
andd we shall overcome all those obstacles
and we shall march towards the socialist
goal. If our promises can be forgotien so
easily, and if we want the people to give
another mandate for socialism, full-fledged
socialist blast, T do not understand what
tihat mandate and what that socialist blast
means.

1 should like to give you some broad
picture of what our Economic Survey today
says. I quote :

“While international factors undoub-
tedly aggravated the situnation, it must
be recognised that inflationary pressures
of the past two vears are basically rooted
in some of the arduous inadequucy of
cur domcsti’c economic structure. . .”

AN HON'BLE MEMBER : Whetefrom
are you quoting ?

SHRI CHANDRA SHEKHAR : From
the Economic Survey Report presented by
the Government of India, a copy of which
hus been given to you. So this is not a
suggestion made by a leader of the Oppo-
sition, it is not by any other person; it
is the survey of the Government. If there
were inadequacies, what has been done by
the Government and what has been done
by the hon'ble Finance Minister to remove
those inadequacies ? I at least do not
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wnderstand much of economics and much
of the budgetary policies, but T see no de-
parture from the old ritual that has been
performed again and again before this
House. What he has said is, and for
which I shall like to applaud or appreciate
or admire my honourable friend Mr. Sub-
ramaniam, that we shall give top priority
to agriculture and energy. Is it a new
thing ? Is it not a fact that even in the
Fourth Five-Year Plan we talked of prio-
1ity to agriculture ? 1Is it not a fact that
in the draft Fifth Plan we talked of agri-
culture and we talked of self-reliance, we
talked of elimination of poverty ? But by
merely talking of agriculture, merely talk-
ing of energy, what is going to happen ?
Are we going to have a better perform-
ance? I take the case of energy, Mr.
Vice-Chairman. Time and again it has
been argued by economic experts and even
by the Government agencies as to what are
the constraints in having more energy. 25
per cent of our energy is hydel produced.

Much is made of the drought
and  the failure of rains. 75 per
cent of the energy geenrated in this

country is from thermal. Why is this in-
adequacy in generating energy from ther-
mal power stations ? Three reasons have
been given by the Government. They are :
tud quality of coal. bad maintenance andl‘\
bad labour relations. Was it not possible '
to do something? Has anything been done “
to improve the Fabour relations ? Is there !
any indication in this Budget that the
labour will be more satisfied because of
this Budget and because of the policy that;
we want to pursue? I remember correctly
—I am sorry that Mr. Subramaniam is not
here—three years back T had the privilege
to sit with Mr. Subramaniam to think about ,
the economic problems of this country and
nearabout two years back, the Congress
Party came out with a suggestion that
there should be wage, income and price
policy in this country. It was said that
something drastic will be done. Two years
have passed. Still we have to know about
the income and wage policy. Why does
it not happen ? You will not have a wage
policy unless and untill you are ready to
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remove the disparties that exists in our
economy  today,

We talk  about Mr, Vice-Chairman,
Sir. concentration of economic power. We
shall remove it, it is true. No socialism
is possibfe unless and untill disparties are
removed and unless and until concentra-
tion of economic power is curbed. But
what has been our performance during the
tast 3 or 4 years ? 1 shall not go about
the past. I shall talk about the recent 6
or 7 or 8 years when we have been talking
again and again of concentration of econo-
mic power,

Mr, Vice-Chairman. 1 shall give you
some fucts and these facts are not based
on my assessment of the situation. These
are the facts which are based on the figures
prcvided by the Government. These facts
speak for themselves. And I am pointing
towards these facts not in anger, not im
the sense of criticism but I want to empha-
size again and again as I have been doing ,
in this House and outside that unless and
until you understand the maladies, it is not
possible for you to remove them. If you
shut your eyes from the maladies, if you
do not recognise the objective situation, it
is not possible for you to take any curative
measures. Mr.  Vice-Chairman, 1 speak
ubout certmn figures about 20 big houses
in this country, the top 20 big houses, and
how there has been growth during the last
few years. The figures available with me
are from 1964 to 1971. According to
these figures, the trend has in no way been
reverted or slided back; the trend is the
same. As the figures in the Government
records are not available for an individual
member like me, it is not possible for me
to make an exercise but you can see these
figures available with me for 31st March
1964 and the next figure is for 31st March
1971. I have complied a statement in
respect of these 20 largest houses. 1
would only mention one or two cases. Tn
the case of Muafatlal, their assets increased
during this period from Rs. 4591 crores
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to Rs. 17238 crores, aa increase of 278.26
per cent. Similarly, in the case of Imperial
Chemical Industries. their assets increased
from Rs. 36.89 crores to Rs. 118.59 crores,
an increase of 221.47 per cent.

Then, take the case of Sarabhai. Their
assets increased from Rs. 31.16 crores to
Rs. 97.39 crores, an increases of 225.65
per cent. T shall give one more instance
and that is our Biras. In their case the
assets increased from Rs. 292.72 crores to
Rs. 687.38 crores. In percentage it comas
to 134.83 per cent. Tn their case the in-
creuse has been phenomenal. The cases
which I have tried to study are those of
ACC, Andrew Yule, Bangu:, Bird-Heilgers,
Birlas,  Goenhkas, 1CI, J. K. Singhania,

k.hilachand. Killicks, Mafatlal. Martin-Burn 4

Suhu-Jain.  Sarabhar,  Scindia.  Surajmal
Nagarmal, Shri Ram, Tatas, Thapar and
Walchund. These are the twently big houses
ond in all these cases the increase has been
from 66 per cent to 200 odd per cent. As
[ have mentioned in my speech, this is the
statement, | do not know whether you
vill give me time to read out the whole
statement. Tf it can be taken as part of my
speech. with your peirmission, it will save
the time of the House. but I shall not go
into the detuils, 1 just want to indicate that
this is the position. What has been our
allitude towards this problem ? When there
was a cry that there has been a phenomenal
growth of monopolies, there were rebut-
tals and here 1 quote an opinion 1 —

“None of the siudies so far conducted
by the Government ar by any indepen-

dent agency would support the view held |

big rise in the assets of big business
houses, whether in absolute terms or in
comparison to the rest.”

Again, [ quote :

“A stady published by an  ecoponuc
newspaper in respect of the 101 top in-
dustrial giants of the country
that their assets increased only by 7.7
per cent during 1972-73  as compared
to 8.2 per cent in 1971-72. Having
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tegard to the nced for accelerated eco-
nomic development of the country, this
rate of growth is not encouraging. In
fact. the marginal deterioration in the
tate of growth n 1972-73, as compared
to 1971-72, cannot be looked upon with
complacency.”

Again, I quote

“It will be hardly cotrect to conclude
that the object of the MRTP Act is only
to put down the growth of assets of the
larger industrial  houses. The MRTP
Act aims at preventing concentration of
cconomic power o the common detrn-
ment.”

If you read this. you will find that it is
not a report of the Chumber of Commerce.
It 15 the report submitted by the Company
Law Department and which Mr. Bedabrata
Barua submitted to this House. This re-
port has becn submitted by the Company
ILaw Department on the functioning of the
MRTP Act. If I draw the attention of the
Government to this problem, is it a criti-
cism or is it to request them to open their
eyes 7 If you want to remove concentri-
tion of cconomic powcer. with this opinion,
is it possible for this Government even to
touch the fringe of the problem ? It is
not possible. The Government in its pro-
fessions and in its specches goes on making
a virulent attack on monopoly houses, but
when it comes to the working of the Act.
what huas happened to the MRTP Act ?
! When my dear friend, Mr. Raghunatha

Reddy, was there, he said he was going to
| make many amendments, What happened
| to those amendments so as 1o make the Act
more effective 7 Only last year we were
assured that some gmendments were going
' o be made in the MRTP Act in order to

de-link proprietorship from management.
Was there anything possible for the Go-
i vernment to do on this score ? The other
i

problem is, not only is this the attitude
tof the Government, but they do not know
miny  concerns  belong to a particular
House. [In this House, they give one fi-
gure; in the Lok Sabha. another figure i
ginen and before the Licensing Committee,
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the figure is different. I give an example. and many other industries, these big mono-

The Report of the Monopoly Inquiry Com-
mission had included 151 conceirns of the
Birla Group and gave figures concerning
these concerns. Then in the Lok Sabha,
in the reply to S#arred Question No. 1222
dated 20-11-1973, the assets for 1971 of
Birla concerns related only to 45 concerns
which were registered with the Monopoly
Commission. Then in the statement laid
on the Table of the Rajya Sabha in reply
to Unstarred Question No. 323 dated 6-8-
1974, the numbcr of Birla concerns men-
tioned is 192. And finally, in another state-
m~nt laid on the Table of the Rajya Sabha
on 3-3-1975 in reply to Unstarred Ques-
tion No. 831, the number of Birla con-
cerns in which inspection was ordered is
shown as 208, Buat the actual number is
bound to be more as this represents only
those companies in which inspection was
ordered. One does not know even the
total number of concerns of each group.
This is about the Birla Group.

During the last seven years 1 have been
trying to bring before the Government the

malpractices of the house of Birlas. But
even today, in March 1975, my friend
ho deals with Company Law does not

know the exact figures, or the exact com-
panies which belong to the Birla Group.
The same is the case with the other mono-
poly houses. Thesé figures are from the
Government record and so F should like
to rely upon the record of the Govern-
ment.

Mr. Vice-Chairman, what has been the |

rate of the various investigations and what
has been the report of the Government ?
Again, in many cases—I shall not go into
details in respect of these big Houses,
the accounts were re-opened and a' very
nominal fine was imposed on them, and

the Government seems to be helpless. It
was said that they would be contained. It

is not one example,

it has been revised in their favour in the
rname of developing the backward regions.
In the name of going into cement, sugar
4 RSS/75—17.

'
|
¥

If you see the licens- !
ing policy, you will know how many times ;

poly houses were given freedom in many
respects, and the result is that their growth
is getting every day phenomenal, and the
report of the Government is that if their
growth is reduced by 1 per cent, it should
not be taken with complacency. Mr. Vice-
Chairman, it is the attitude of the Govern-
ment. And the industrial growth in the
country, if 1 am correct, was minus two
years back, zero point las.t year and per-
hups 1.3 per cent this year. So, Govern-
ment is satisfied with the overall industrial
growth in the country but it 15 very much
concerned about the stagnant growth of 7
to 8 per cent of these big monopoly houses.
This is the attitude of the Government, and
muny of my friends who would like to
speak about socialism, accuse colleagues
like me of finding fault with the Govern-
ment. [ shall most humbly request them
to see these figures and the writings on the
wall, in what direction we are moving or
what the opponcnts say. But what our
Government, our own department indi-
cates ? Is it not enough indication of the
direction in which we are moving today ?

Mr. Vice-Chairman, I shall like to men-
tion a word about Plan. 1 have heard
brilliant speeches on planning from my
friend, Mr. Subramaniam, a good exposi-
ticn, not in the sense of flattery, but I
admire Mr. Subramaniam for his courage
of conviction. He can put forth his point
of view without any hesitation. But what
happened to him when he piesented this
Bedget 7 He has tried to strike a balance
which is incompatible in the situation. He
should have one course or the othert course
to show in what direction he wants to
move. There cannot be a tight rope walk-
ing any more in this country about plan-
ning. We have been pleading for long.
Whatis left of planning today, Mr. Vice-
Chairman ? You are also a senior Mem-
ber of this House. We seldom hear any
question about planning. Discussion about
planning is a remote thing. Nobody now
bothers about planning. 1 know only two
things—the building of Yojana Bhawan
and the other, the handsome good Minister
like Shri V. C. Shukla, a very dynamic
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personality. But I do not know what he
is doing there in planning because two
years back we were discussing his Approach
to Plan. Then one year back we were
discussing the Draft Plan. Now, again we
arc revising the Draft and we are being
told that some Annual Plan is being pro-
duced. What is there in ‘the Plan nobody
knows. It is reflected, as the Goveinment
says, in the Budget of Mr. Subramaniam.
That reflection one must have extra intel-
ligence to find out because one does not
know what is happening to our Plans, what
is happening to our priorities. As I said
in the beginning, Mr. Subramaniam, the
hon'ble Finance Minister, has tried fo em-
phasise certain areas in which there should
be more concentration. But planning is a
forbidded subject today.

Mr. Vice-Chairman, I shall Tome to the
first point, the agricultural sector. About
the agricultural sector the Finance Minis-
ter has been kind enough to provide more
nioney, more resources. But has he grown
wiser after the experience two years back
when he sanctioned some amount ? 1 do
not remember the figure for the Crash
Programme of rabi production. All the
money was a wasfe. No production in-
creased. The hon'ble Finance Minister may
previde the money buf what is the strategy
for agricultural development ? Is there
any programme before the Government,
before the Agriculture Ministry or before
the Planing Commission ?

Mr. Vice-Chairman, Sir, the report of
the Task Force on Agrarian Relations—I
am speaking for the first time after being
elected. I hope I can take some more
time.

THE VICE-CHAIRMAN (SHRI JAG-
DISH PRASAD MATHUR) : Still there
is a limit.

-

SHRI CHANDRA SHEKHAR : The re-

port of the Task Force on Agrarian Rela- {

tions says :

“The agrarian reform programme can
suceed only if it is accompanied Dby
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adequate arrangements for the supply
of inputs particularly savings on easy
terms for development and cultivation
of land.”

|
!

What is our actual record in this matter ?
Mr. Subramaniam, the Rinanfe Ministe,
has provided money., But what is the recoid,
(what is our performance, whether his ut-
tention has been diawn to this problem ?
{ give you some figures. 1 do not wunt
to sound rhetoric. I want to draw your
‘attention to facts. Out of Rs. 613 ciroies
on co-operative credit distribution in 1971-
72, the latest year for which figures are
available, a bare 3.3 per cent.,, or Rs. 20,6
crores only went to the tenant cultivator
and agricaltural labourer.

3. P.M.

“Among peasant proprietors, hose
whose land holding was below 2 hegtares
received only about one quarter, tu be
exact, 26.2 per cent,’ of the total co-op-
erative credit. The other th.ee-fourths
were pumped into the hands of land
holdings above 2 hectares.

Land development banks, too, uacted
in u similar manner. Nearly three-fourths,
or 73 per cent, of their advances in- 1971
72 went to those with land holdings
abuve 2 hectares. The bias against small
land-holders is quite pronounced. For
instance, while the total advance cf the
land develqpment banks in 197172 in-
creased to Rs. 130 crores from Rs. 100
crores in 1970-71, the share of asmall
land-holders wp to one hectare declined
from Rs. 11.5 crores in 1970-71 to

Rs, 7.6 crores in 1971-72, or from over
11 per cent of the total advance to ubout
6 per cent.”

This is the credit disbursementfpolicy
of the Government. The more money you
i give, the more it goes in the hands of the
| “kulaks”. But when the question of giving
la higher price' for wheat to the growers
or farmers comes, the Government comes
out with a very radical posture ; If you
tncrease the price of wheat from Rs, 105
| to Rs. 125, the “kulak” lobby will gt the
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benifit. But I\ think nobody knows better |
than Mr. Subramaniam that it is the poorest \
sections of farmers who resort to distress ;
sale and they are squeezed, or they can:
be easily handled by the levy machinelyi
or the Government administration. What |
could have been the alternative ? I sug-
gested in Gandhi Nagar, when we decided
to take over the wholesale trade in wheat ;
Don't make price a prestige point; give a
higher price to the farmer and procure as
much as you can. Even to-day I shail most
bumoly plead with Ms. Subramaniam and
with this Government : Give a higher price
to the farmer and procure as much as you
can. If you want to tax the people who are
making a huge profit out of agriculture,
you should muster courage to impose direct
taxes on those who are big farmers. But
you do not want to disgiease them. You
cannot have the courage to tax them. And
in order to avoid am unpleasant decision,
you break the back-bome of the small far-
mer. This is not going to be a paying pro-
position. Your levy scheme and all these
schemes are going to fail. There is a limit
to cleverness. There is a limit to manipula-
tions. If you want to tax, you should tax,
as I have been pleading, the big farmers.
But for that, the small farmers should aot
be penalised. They should be given re-
munerative prices. if you want that they
should feel encouraged to prodace miore

from the land. (Time-bell Rings) Mr. Vice- -

Chairman, 1 shall finish in a few minutes.

|

1 shall not go into the details of land
tetorms. My friend, Mr. Krishan Kant,
and Dr. Z. A. Ahmad are working on that
in various States. It is being done. But
there is an interesting comment by the Task
Force which I shall like to quote. It says:

!

“In no sphere of public activity in our
country since independence has the hiatus
between precept and practice, between
policy pronouncement and actual execu-
tion, been as great as in the domain of
land reforms.”
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While admitting the difficulties in o way,
the Report concludes saying :

1

“Considering the character of the po-
litical power structure obtaining in the
country, it was only nature that the re-
quired political will was not forthcomings’

What was not forthcoming? It was not
only the resolution, it was not only the
policy pronouncement, but also this, actual
will power, the political will power, to deal
with the problems which was not forth-
coming. How to get that political will
power? Mr. Vice-Chairman, Sir, you
know that everyday the number of the
unemployed in the country is soaring hich.
In the Bidan Nagar AICC meeting, where
the respected colleagne of ours, Shrimati
Purabi Mukhopadhyay was present, we
said: “Half a million jobs to the people”,
and my good friend, Shri Mohan Dharia,
twice or thrice quarrelled with me in this
House and said, “You don’t know the dy-
namism of this scheme. 1t is going to be
Implemented in one year.”. On  one
occasion, Sir, I told Mr. Dharia and Mr.
Dhar, “I know the discipline of economic
life. It is not our wishes which wiil ful-
fil the programme. It is only the econo-
mic discipline which will operate and all
our wishes will be futile.” Now, Sir, where
are these five lacs jobs and where
is Mr. Dharia ? Neither unemployment has
decreased nor are these Ministers there
now : Neither employment nor these Mi-
nisters! Historic forces of economic deve-
lopment are forcing us in a direction, in
a particular direction. You may wish for
anything. But you will find that you are
wishing for something which was not de-
sirable for you. About the employment
programme, Mr. Vice-Chaizman, Sir, 1
would not like to go into the figures just
now. But, whatever the Government may
be saying, you will find that everyday the
number of the unemployed is increasing
and our production is not increasing. It
is true that without production, no solution
Is possible. But, Sir, what is the fate of
our production? T would like to give you
one or two figures in this connection. The

I Report says:
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“Even the rate of growth and paitern
of industrial production was no closer
to any of our professed objectives of
transforming the pattern of production
to accord with the consumption needs ot
the bottom 30 per cent of the popula-
tion.”

§ir, if you see the growth 1ate in the text-
tile industry in 1973 and compare it with
that of 1972, you will see that it was
—-3.5 per cent in 1973; It froze to ‘0’ in
1974! Production of footwear in 1973 was
—6.2 per cent and it declined farther in
1974 to —12 per cent! Manufactures as a
whole remained highly stagnant at 0.2 per
cent in 1973 and went up to only 1.3 per
cent in 1974! While the 18 principal
groups engaged in industrial  production
recorded a poorer growth, the Survey re-
veals that the remaining ‘elatively unim-
portant miscellaneous industries recorded a
phenomenal growth of 75 per cent in
1974! What an eloquent tribute to our Plan
direction of which we are proud! This is
the direction of socialism in which we are
moving, Mr. Vice-Chairman, Sir, There
is no easy solution, Hard decisions will
have to be taken and I think that, with
his courage of conviction, Mr. Subsama-
niam should have taken the decision. You
cannot keep on an atmosphere of uncer-
tainty. Everyday, in the public speeches,
you go on talking about nationalising every
industry. You say that the sugar industry
will be nationalised, the textile industry
will, be nationalised, the chemical industry
will be nationalised and so on, Everyday,
Sir, one Minister after another comes
forward and Takes some bold and prophs-
tic announcement about nationalisation. But
what happens ? No nationalisation at all
and no step in that direction. The resvit
is that you create an wuncertain situation.
Neither do vou allow the private sector
to do something. Take the case of U.P.,
Mr. Vice Chairman. For the past four or
five years, we have been thinking of nationa-
lising the sugar industry there. I pieaded
with my fiiend, “Don’t go on professing.
If you want to nationalise il, do it today.
Otherwise. it will be the doom of the in-
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dustry.” For five years, there has been no
renovation of the sugar industry and now
it is a junk in the State of U. P. and now,
all of a sudden, after five yeary, we hear
that they will not take over the sugur
industry. A few months back I ‘heard a
Minister saying this and in the fecling of
the Minister is reflected the policy of the
Government. A few months back I had
heard about the taking over of the cherni-
cal industry because my friend, Shrt
Ganesh, hud gone to that Ministry. He has
certain idvas, But our ideas do not reilect
the objective situation in the country. Why
should we exaggerate our opinion and
elecvate them to be the policy > the
Government? This is creating confusion.
For once, decide in what direction vcu
should move. You cannot go on “ceding
the people iwth the radical slogans of
Lenin and go on implementing the policies
of Mr. Nixon or somebody else or Chaing-
Kai-Shek. It is not possible.

So what they want to do, they should
say that. They should not say what they
do not want to do.

About the public sector undertakings, Mr.
Vice-Chairman, Sir .

THE VICE-CHAIRMAN (SHRI JAG-
DISH PRASAD MATHUR): Mr. Chan-
dra Shekhar, now you will wind up.

SHRT CHANDRA SHEKHAR : Al)
right, Sir. I shall finish.

About the public sector undertakings,
therd has been some improvement, but
two important industries, steel and fertili-
zer, are doomed for ever. I do not know
what are the difliculties. But at least in
steel, Minister is there, Secretary is there;
there is no equation between Minister and
Secretary, Keshav Deo  Malaviya was
there, and there was a lot of whispering
that was going on between the Secretary
and the Minister. Now Chandrajit Yadav

-s,l
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is there. We must decide whether the .
Minister will decide matters or the Secre-
tary. Is the Secretagy the super boss over
the Minister ? I do not know the per-
son. But it is making the whole production
stagnant, and the result is that we are
fighting amongst ourselves—and, Mr.” Vice-
Chuairman, Sir, this fighting is resulting into
more and more difficult situation and creat-
ing complex problems.

I shall not vefer to the probl:ms of
other charges of corruption and all that,
because those are being repeated every day
by my friends in the Opposition aad also
by many people outside. But I shall not
be out of place, Mr. Vice-Chairman, if 1
give you only one instance which is not
about the corruption of an individual or
anybody else. May 1 invite your attention
to para 14, sub-para 2 of the Audit Report
1972-73 for Revenue Receipt, Volame I.
I would like to read that para. 1 Juote:!

“During the year 1972-73, a total of
315 exemptions were issued under
Section 25 of the Customs Act, 1962
by the Central Government having re-
venue effect of Rs. 241,69,25312. Of
these, in 148 cases involving exemption
in cach case exceeding Rs. 10,000, the
revenue foregone amounted to
Rs. 24105.01 lakhs,”

Sir, by any standard this is a big amount.
And the Audit has said that thess have
not been genuine remissions. If this is the
position given by the Audit Report---once
I drew the attention of the Finance Minis-
ter about this report, but I got no convinc-
ing answer—I do not know about the
other money passing from one hand to
another. But, Mr. Vice-Chairman, Sir,
this is the report of the Audit. Tf this
thing can happen, T do not know what
is going to happen to tMe whole economy.

Then there are so.many other things like
controls. Those are matters of every day
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They neither control the production nor do
they control the distribution. They do not
control the consumpiion pattern. If they
want to have control, first they should
control the production, then decide about
the consumption pattern and then decide
about the distribution system. Again, 1
shall not go into details because, Mr. Vice-
Chairman, Sir, 1 have alrcady taken more
time. The Economic Survey itself has said
that much more can be done on the distri-
bution side. This is the situation. Mr. Vice-
Chairman, Sir, if hard decisions are to be
taken, may I request my hon'ble friend
Mr. Subramaniam to muster courage and
take hard decisions. I shall not go out of
bounds, but will he take into considsration
the suggestions made in the Economic
Panel Report of 1969 produced under his
guidance and help? He was one of the co-
authors of that Report. Is it possible to tax
ostentatious living?

T have no time. I will give only one exam-
ple. There was a suggestion that all the In-
dians who live in five-star hotels should be
taxed one hundied per cent. Parliament
1s asked to sanction money for construct-
ing five-star hotels for foreigners. But 35
to 80 per cent occupancy is by big busi-
ness agents, some politicians and some big
peaple. Can't they live in  smaller hut-
ments and smaller hotels? [s it not possi-
ble for them? You allow these Indians
to vemain there and also you allow the
monopolists and big business to construct
five-star hotels here in the city of Delhi.
Mr, Vice-Chairman, Sir, you can go on
taxing and creating an equilibrium by tax-
ing one sector or the other sector in an
cffort to see that nobody feels the pangs of
taxation. The hon. Finance Minister has
almost taxed everything and everybody
thinks that he has not been taxed. Tt is
not proper. You will have to tax a certain
section. You will have to tell them that
you will have to realise that we are the
people of a poor country. If the country
is poor, it is not poor only far the Govern-
ment servants or for the working class or
for the teachers who go on hunger strike.
It is poor for the administrator. 1Tt is
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poor for the politician and it is poor for
the: monopoly houses. They will have to
be co-sharers in this poverty. Unless and
untill the Government is able to persuade
them and unless and until the Govern-
ment has enough courage to force .hem to
be co-sharers of poverty, they cannot do
anything. Don't talk of socialism because
by doing this you will pollute the very
name of socialism. You will destroy the
faith and confidence of the-people in the
future of this country. I hope that the
ultimate victory will be that of the teeming
millions who will understand their role m
the society and ultimately they will asseit
themselves. Thank you, Mr. Vice-Chair-
man.

. SHR1 VEERENDRA PATIL (Karnata-
ka) : Sir, I rise to oppose the budgst that
is under consideration. I do not blindly
oppose the budget proposals becawse 1
am sitting on the opposition benches. [
want to look at it from the practical point
of view. 1 find that there are certain good
points in this year’s budget. 1 will be
failing in my duty if T do not wzlcome
those good points that the budget contains,
For instance, the plan size for the year
1975-76 is gaing to be of the order of
5960 crores which means 23 per cent more
than what is provided in the current year.
I am happy that in the next year, the
Government proposes to spend 1116 crores
of rupees on development activitizs and
also the Plan 1 think the entire IHouse
will welcome this proposal because we
want more expenditure on developmental
activities. Sir, before we consider the
next year’s budget, let us look back at
the promises and the performance. Just
now, I had the privilege of hearing the
views of my esteemed colleague, Mr.
Chandra Shekhar.

He was very sore, very bitter and he
was perfectly justified in expressing his
dissatisfaction. And, on this side also we
are not very happy because we find thot
the gap between the performances and the
ptomises is very wide.

[RAJYA SABHA]
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Sir, 1 take the current year's Budget
which was presented by the then Finance
Minister, Mr. Chavay. What is the pro-
mise or the assurance that was givea to
this House and also to the Lower House
at the time of the presentation f that
" Budpet? He gave a categorical assurance
that he will see to it that the price-line is
held under all circumstances and that the
deficit financing will not exceed more thun
what was provided in the Budget, namely,
Rs. 126 crores. For that purpose the Gov-
ernment resorted to a heavy dose of addi-
tional taxation, which comes to Rs 935
crores, that is the maximum in oanc fuil
year. And, in the name of containing in-
flution, they took certain steps, they im-
pounded  dearness allowance; they im-
| pounded increases in wages and salaries,
I "dividend was frozen, a system of compul-
sory savings for tax-payers was intioduced,
and there was credit squecze. As a part
of anti-inflationary measures, vigorous steps
were taken against the blachkmarketeers and
smugglers under the M.I.S.A. and steps were
also taken to unearth black-money. 1
think we welcomed all these measutes in the
hope that these are the steps that the Gov-
ernment is taking in order to contain in-
flation and the results will be according to
our expectation. But what is the net
result? The net result, I am very sorry to
say, is that the hopes that were roused in
the minds of the people were belied. The
current year is ending with a deficit of
Rs. 625 crores, according to the statemient
made by the hon. Finance Minister. 1n the
year 1974, the prices rose by 27.2 per centl.
In two years, f.e., 1973 and 1974, the price-
hike was of the order of Rs. 46.4 per cent.

Sir, I would only appeal to the Finance
Minister and to his conscience to imagine
the plight of the common man today. What
is the plight of the common man when the
prices are galloping and when you have been
taxing the people ¢very year? What about
the next year’s Budget, which is under con-
sideration? You have @gain come forward
with taxation proposals of Rs Rs. 288 crores
and the unfilled gap is Rs. 225 crores, that
I'is today; according to your estimate that is
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the deficit. The deficit was Rs. 126 crores
Jast year and it ended in Rs. 625 crores.
My presumption is that the deficit that you
have estimated at Rs. 225 crores is going
to end up by another five hundred and odd
crores and the same Finance Minister, if he
is there, will come with a proposal and say
that since these wecre the difficulties, they
could not contain deficit financing. And,
Sir, prices will rise again and they will rise
as they have risen during the current year,
at least by more than 20 per cent because
there is additional taxation, there is further
increase in the inter-State sales tax and a
newly proposed levy of 1 per cent excise
duty on all items.

Sir, unfortunately, no year passes without
any additional taxation, We have yet to
see in, this House a Budget which is free
from additional taxation. I do not want
to quote the previous |, year’s figures. I
will take the figures from the mid-term elec-
tions, in the year 1971-72 additional taxa-
tion was of the order of Rs. 500 crores. in
1972-73 it was Rs. 183 crores, in 197374
it was Rs. 292 crores and in 1974-75 in
full year it was Rs. 935 crores and in 1975-
76, it is Rs. 288 crores.

i

Sir, the only target of the Fourth Plan
which was exceeded was the target of
additional taxation. Government, during
the Fourth Plan period secured 3,900
crores of rupees by additional taxation
or by mobilisation of additional resources.
In spite of this the budget runs continu-
ously in deficit. T quote the figures of
deficit financing:—

(Rupees in Crores)

1971-72 . 738
1972-73 . 680
1973-74 . 650
1974-75 . 625

Sir, out of every rupee that is earned
today Ry our countrymen thirty to thirty
five puise go into the Government Treasury
by way of taxes. 'The total tax revenue
of the Central Government in the

|
year |

{19 MARCH 1975}

1975-76 206
1965-66 was Rs. 2,061 crores but in 1974-
75 it is more than Rs. 6,000 crores. You
can imagine to what extent there is tax
burden on the common mar. of the coun-
try. There is a limit as Mr. Chandra
Shekbar has just now said for levying
taxes, We have reached the saturation
point. There is no further scope for any
additional taxation. But taxes are being
levied year after year. After levying so
much of tax and atter resorting to deficit
financing, what 1s the net achievement?
The net achievement today, Sir, unfor-
tunately is, the economy of our country
is in a terrible mess. Oui country is fac-
ifig an cconomuc crisis which is unprece-
dented in the history of our country. Prices
are steadily rising; production is falling;
economic growth is stagnating; unemploy-
ment is mounting; revenue expenditure is
going up. almost galloping; per capita in-
come is going down; value of the mpée
has come down from one hundred paise
to twenty-five paise. In the Fourth Plan
target, the economic growth was 5.6 per
cent whereas the actual growth was only
3 per cent. Sir, industrial growth during
1960—66 was 9.2 per cent but after 1966
it came down to 3 per cent. In 1973-74
according to the Economic Survey that
has been made available to the Members,
it is 0.5 per cent and in 1974-75 I do not
think it is going té be fore than one or
1/2 per cent. This is the situation.

While' India takes the second place in
the population of the world, so far as
gross national production per capitu 15 con-
cerned we are unfortunately—we have to
say that—placed in the 103rd position. In
1969, Sir, 40 per cent of our population
was below the poverty line. After so
much of taxation and after so much of
deficit financing, what is the position today?
According to Mr. Dharia who was the
Planning Minister till recently, the percen-
tage of poverty in our country 1s sixty-
seven. So, 1 want to know from the Fin-
ance Minister what is growing today in
the country, whether poverty is growing or
prosperity is growing. You put this ques-
tion to your conscience and you will find
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an answer. And this is the net result ot
the progressive policies of the Prime Minis-

ter and the ruling party and this is ttlxe
tate of the garibi hatao programme. Sir.
for

1 want to know who is respopsible
this state of affairs. Is it the ruling party
or the Opposition? 1 pose this question
because the ruling pz\rty is interested al-
ways in finding alibis. ' Mahatmaji used to
say, whenever he committed a blunder, |
committed a Himalayan blunder But the
ruling party 1s not prepared to own any
of their mistakes. They are not prepared
to say “Because of our wrong economic
policies, because of our wrong apptoach to
the problems of the country we are finding
the country in this mess”. They are not
prepared to own tneir mistakes. Sir, jus
now Mr. Chandra Shekhar talked about
socialism and he advised the ruling party—
his own party—to forget about socialism
and that they have no right to talk about
socialism.

(L98

Sir, those who promised ‘garibi hatao’
have brought this country to this pass.
They had a maussive mandate in the year
1971 but recently the Congress Presiden,
Mr. D, K. Borooah, while addressing the
press conterence in Bangalore said that the
mandate from the people in the year 1971
was not specific. So, he was going again
to the people to seek mandate on socialism
in the year 1977. Then one reporter asked
him whether the people had not given him
the mandate in the year 1971, He said it
was not so specific. So, he wanted another

[RAJYA SABHA]

lease of life for five years in order 10
achieve socialism. Unfortunately, we are
in the world of slogans. As somebady sais
rightly, socialism has taken the place ot
mantras and shastras. Politicians use this
word “socialism’ very often like a cap which
has lost its shape becapse everybody wears
it. The Socialism that wc practice today
in the country, it is levelling down, it is
not levelling up.

Sir, unemployment. 1 do not want to deal
with this in greater details but it is mount-
ing. According to Bhagwati Committee |
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report, in 1971 18.77 million people were
unemployed and today there are nearly 30
million people who are unemployed in this
country. Only the other day the concern-
ed Minister furnished the figure so far
as educated unemployed are concerned
from matriculates to graduates. It is nearly
more than 5 million. Sir, for an illustra-
tion I can quote one instance. In 1974
West Bengal advertised 17 vacancies, that
too in ruwal areas, most unattractive jobs
and you can imagine the number of appli-
cations the Government received. It was
more than a lakh. Today, inviting appli-
cations and notifying vacancies has become
a good source of income to the Govern-
ment. What happened, I want to know,
to half a million jobs? That has 2en
conveniently forgotten. This year there was
so much talk about half-a-million job
scheme. How much was spent, how much
employment was created, we do not have
any performance report before us and in
the next year’s Budget there is no word
about half a million jobs. 1t means that
it has been very convienently forgotten and
it has been unceremoniously dropped. 1
want to know what is the cause for this
malady? 1 must again say that it is a
charge against the Government. The pre.
sent malady or present economic crisis is
only because of the wrong policies that
have been pursued by this Government. It
nas resulted in a miserable failure, resort-
ing to indefinite deficit financing. Deficit
financing leads to inflationary trends. Siy
money supply, if 1 quote some figures, is
increasing every year. In the year 1969-
70 money that was in circulation was of
the order of Rs. 6387 crores and in 1974
it is more than 11 crores of rupees. Dur-
ing the last five years the money supply
has risen by more than one hundred per

cent and the gross national produc-
tion by only 15 per cent Sir,
money, most of 11 goes (o the
poor man and the poor man has not got

the withholding power and he has to g0
to the market immediately in order to buy
the consumer articles and then he has to
spend all the money that he has received.,
Thus it changes hands and thereby increas-
es the velocity of circolation. There is
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no production today
have already quoted certain figures. There
is so much of idle capacity that ‘is not
being utilised. I challenge this Govern-
ment, if this idle capacity is utilised, nearly
90 per cent of- the unemployed people that
we find in our country today could be
absorbed but unfortunately because of so
many factors there is so much of idle
capacity. Sir, if I quote one instance the
mstalled capacity of steel is 9 miilion ton-
nes while the actual production is not even
5 million tonnes. Like that I can quote
so many other instances but because I do
not have much time at my disposal, 1 do
not propose to deal with these problems
in greater details.

Sir, if 1 closc my speech without giving
any stggestions, then hon’ble Members on
the other side would say that I was inter-
ested only in finding fault with the Gov-
ernment. I do not want to do this.
have certain remedies. Although  the
Government is in the know of these things,
they are not in a mood to follow them.
Sir, the remedy is that there must be a
slogan today in our country “more pro-
duction”. We should not waste our time
and energy unnecessaiily in this controversy
of public sector, private sector, cooperatlve
sector, this sector and that sector. The
only solution of all these economic ills is
more production. And we have to give
more incentives in order to have more pro-
duction. So far as agricultural sector is
concerned, irrigation facilities have to be
provided. If there are no irrigation facili-
ties provided to the people, it is not possible
for them to increase the food production.
Unfortunately, in our country, 70-75 per
cent of, our land is dry land and only
25-30 per cent has irrigation facilities.
Therefore, we must lay more emphasis on

irrigation and we must lay more
emphasis on utilizing the idle capa-
city, Again I come to that because

we do not have electricity, we do not
have power. Therefore, so many of our
machines are lying idle, so many of our
factories, though they have the installed,
capacity, are not in a position to produce
goods because there is so much shortage

’
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in our country. I;

We
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of power, again because of bad planning.
The targets which had been fixed in the
Fourth Plan have not been achieved. Not
even 60 per cent of the installed capacity
of electricity is being generated today In
our country. Then there should be 1m-
mediate reduction in th: money supply.
And so far as financing is concerned, we
must put a full stop to d.ticit financing and
drastic cut should be thcic on non-develop-
mental activities, i.e. on cstablishments. 1
can quote one or two instances so far
as these non-developmer.cal activities are
concerned. What has the Government
done? They have committed a great blun-
der or a grave mistake. They have been
expanding the bureaucracy. The empire is
so huge or so large toda, that it is beyond
anybody's control, beyond being manages
able. Between 1957 and 1970, the number
of persons employed ornly in the Govern-
ment of India offices rose by 70 per cent.
The wage bill alone comes to Rs. 6,000
crores. That means whatever is collected
by way of taxes, more than that we have
to pay by way to wages. This is the posi-
tion. Therefore, there should not be any
further expansion of the bureaucracy.

Sir, lastly, [ come to a very important
point. As I said in the beginning, the
country is facing the worst crisis and Lhese
are the challenges not only for the ruling
party but for all the parties in the country.
Sir. we must see to it that democracy in

our country suivives—l am telling this
because in a country where there  was
abnormal price rise, democracy has mnot

survived; 1 think this has been the experi-
ence of everybody who has some know-
ledge of politics. Our country has already
entered the danger zone and we must take
drastic steps. We are fucing a grave chal-
lenge. We want not only the Government
tc survive, the ruting party to survive, but
more than that we want democracy to sur-
vive in our country. We do not mund if
the ruling party continues in power because
we want to see that democracy survives
since there is a danger to democracy be-
cause of economic malady. Sir, this is
possible when there is a clean administra-
tion. If the ruling party fails to provide
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a clean administration, an honest adminis-
tration, howsoever laudable the objectives
or plans may be, everything will be on
paper only. Why I am telling this is
because today unfortunately there is an at-
mosphere in our country which is surcharg
ed with corruption, nepotism and favouri-
tism. When I discuss about corruption,
nepotism and favouritism, I do not want
to deal with corruption, nepotism and fa-
vouritism which is there at the Centre be-
cause I want to confine myself to my State.
So far as my State is concerned, unfortu-
nately today there is so much of corruption
there. Corruption is rampant in Karna-
taka. At one time it was known for ideal
administration but today corruption has
become the talk of the street and the talk
of the town. 1 can quote certain instances.
Mr. Subramaniam knows because he has
also held different offices in the State and
at the Centre and I also held offi-
ces as Minister and also as Chief Minister
and I am not expected to muke any ir-
responsitle statement. I am making a
statement about corrupt practices indulged
in by the Chief Minister of Karnataka
with full sense of responsibility and I throw
a challenge that if [ do not prove these
corrupt practices or the allegations that I
am making today on the floor of this House,
I am prepared to resign not only from
the membership of this House but
I am prepared to retire from political
life. But I want to know whether the
Government has any moral courage to take
action against that Chief Minister who is
indulging today in corrupt practices, who
has brought down the image of the ruling
party. The image of the 1uling party in
Karnataka is in gutters. 1 can quote one
or two instances.

SHRI HAMID ALl SCHAMNAD: They
want such people who are there.

SHRI VEERENDRA PATIL: If they
want such people, it is to our advantage.

SHRI K. CHANDRASEKHARAN: 1
do not think he belongs to such a category
because he is with- them in my State.

[RATYA SABHA]

t
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SHRI HAMID ALI SCHAMNAD: We
are speaking about Karnataka, not about
Kerala.

THE VICE-CHAIRMAN (SHRI JAG-
DISH PRASAD MATHUR): Please con-
clude.

SHRI VEERENDRA PATIL: T am com-
ing to the last point. I am not going to
develop any further points at all. And, Sir,
I want to know whether there is any
Chief Minister today in our country who
has granted valuable land to his own son-
in-law. Our Chief Minister has got the
privilege a unique privilege of granting 20
acres of valuable land at the outskirts of
Bangalore city to his own son-in-law...

SHRI S. S. MARISWAMY: Shame.

SHRI VEERENDRA PATIL: Where the
Iand value is Rs. 30,000 to Rs. 35,000 per
acre...(Imterruptions)  There are members
from that side also belonging to my State.
He has given those 20 acres of valuable
land which belonged to the Panchayat
Committee. The Panchayat Committee
says that this land is demarcated as graz
ing lund There is no adequate grazing
land and they are not prepared to releass
it and the Government issues the order<
withdrawing that land and next day, they
issue an order alloting that 20 acres of
fand. I will read it because T um placing
these papers on the Table of the House
Sir. this is the Government Order. I have
zot a ceriified copyr 1 read the last opera-
tive part: !

“As per directions contained in Gov-
ernment lefter dated 19-7-1974 cited at

(5) above, sanction is accorded tor the
grant of 20 acres of Gomal land...”

—that is, grazing land—

“...out of §. No. 15 of Bommanahalli
village of Nelamangala Taluk in favour
of Dr. M. D. Natraj...”

who is the son-in-law of Mr. Devraj
Urs, the Chief Minister of Karnataka—

“...for raising herbal garden at an up
set price of Rs. 500 per acre.”

t 1
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This land has been granted to him for!
raising herbal garden. He is an allopathic
doctor, not practising. He has not complet-
ed the course also. And he is an allopa-
thic doctor. 20 acres of valuable land
which costs today Rs. 30,000 to Rs. 35,000
per acre, has been granted by the Karna-
taka Government to the son-in-law of the
Chief Minister. This is the order. And
then I go to the next point.

THE VICE-CHAIRMAN (SHRI JAG-
DISH PRASAD MATHUR): You wanted
10 say only one point. ;

“ SHRI VEERENDRA PATIL: T want|
to say only about corruption. .

THE VICE-CHAIRMAN: There is
special time for corruption charges.

SHRI VEERENDRA PATIL: | would |
not take more than 5 minutes. ‘

l
THE VICE-CHAIRMAN: You |
taken enough time.

no

have

|
SHRI VEERENDRA PATIL: The|
other one is he has allotted, his Gmem—i
ment has allotted four valuable sites in a L
posh locality, ie., Rajmahal Villa, at a
nominal price of Rs. 28 to Rs. 30 per,
square yard, where the land price is Rs.
250 to Rs. 300. A site measuring 80 by
120 costs nearly Rs. 21 lakhs. He got |
¢« and his daughters got it at a nominal
price ot Rs. 32,000 to Rs. 35,000. Now, |
1 come to the point. He has not denied |
it. That is why I say there is no question |
of an enquiry. He has not denied these
allegations. It has figured in the Assembly.
These were raised in the Assembly and
discudsed in the Assembly. Here the pro- |
ceedings in the Assembly are in Kannada and
I am not in a position to place the pro-
ceedings on the Table, but if you want, T
am prepared to produce these copies also.
This is the report which has appeared in
a local paper.

SHRI C. SUBRAMANIAM: This matter
has already been raised in the Assembly
and it has been dealt with. It is all right
and the hon. Member may mention it, but
1 do not think he should go into an elabo- .
ration of it because it has already been
dealt with in the Assembly.
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THE VICE-CHAIRMAN (SHRI JAG.

]DISH PRASAD MATHUR): You have

jaid enough. The point is clear.

SHRI VEERENDRA PATIL: Sir, I have
o make it very clear and you must
me an opportunity....

THE VICE-CHAIRMAN:

give

You
Please conclude.

will

SHRI VEERENDRA PATIL: I am con-
cluding. All these allegations have been
brought to the notice of the Prime Minis-
ter. T have been in- correspondence with
the Prime Minister since September last
year. All the opposition parties in the
Lower House and Upper House have given
in writing a memorandum containing these
allegations te the Prime Minister. Although
it is 21 to 3 weeks since the opposition
feaders submitted their memorandum, till

) this day there is not even an acknowledge-

ment from the Prime Minister. 1 would
not have mentioned these things
here and i would not have

written to the Prime Minister if there
is a Lokpal or Lokayukt. I want to know
before whom we should shout against these
corrupt practices. When the people have
some faith ,in the party, they put you in
office. If you indulge in corrupt practice,
there is no organisation, there is no agency
which we can approach. Therefore,
have to 'shout here. I am telling you that
he has admitted it. He says this in his
reply to the debate in the Lower House.
Mr. Urs held that he had only one site
which was allotted to him when he was
a Minister. But it was not until a long
time after he had left the Ministry that
he had been given possession of it. Two
other sites had been given to two of his
married daughters, who were no longer
members of his family, But the second
daughter had surrendered the site allotted
to her husband. The first site was then
divided and distributed between both the
daughters. But the Trust Board had ob-
jected to this division and so he had advised
both of them to mutually agree on who
should keep the site. It had finally been
decided that the second daughter should
keep it.

we
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THE VICE-CHAIRMAN (SHRI JAG-
DISH PRASAD MATHUR): Mr. Patil,
do not take so much time. You have
taken enough time.

SHRI VEERENDRA PATIL: I would
just read this and close.
that he had not interfered in these site
affairs at all, nor had he talked to anybody
in authority about them. He says that
he had not talked to any officer, but they
had done it on their own. Then he says
both his daughters were married and had
their own families. If they had got their
sites in the normal course, there was no-
thing he could do about it and there was
nothing wrong.  (Time bell rings). 1
would just read this portion and place N
on the Table. As for the charge that the
Government Pad allotted a 20-acre piece
of land to his son-in-law, Dr. Nataraj, Mr.
Urs reiterated that he had noct interferred
in any manner in this allotment. If Dr.
Nataraj had got the land as an ordinary citi-
zen, he was certainly not responsible for
it. However, since the 'matter had been
taken to court, he would rather say the
court had the final say in the matter.
8o, he says that he has not allotted. that
his department has allotted, that his
Government has allotted. Agd there are
sy many other such big charges. Unfoi-
tunately, you are not giving time . . .

THE VICE-CHAIRMAN (SHR1 JAG-
DISH PRASAD MATHUR)
given you enough time. Mr. Malaviya.

SHRI VEERENDRA PATIL: Lastly. ...

THE VICE-CHAIRMAN : No ‘Jastly’
You can say at the next time.

SHRI S. S. MARISWAMY (Tamil
Nadu) : On a point of order. This is the
only occasion when we can discuss some
of these matters. It is his State affairs.
And he is concluding. You must allow
him some more time.

SHRI B. RACHAIAH (Karnataka) :
Purliamentary  decorum  requires  cvery
Member who wants to raise some personal

{RAJYA SABHA]
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allegations by giving notice earlier to a
person against whom allegations are level-
led. Here he is raising allegations against
a person who cannot defend himself here.
He was also the Chief Minister there and
these conventions are new .to him and
these guestions have been raised there and
the present Chief Minister has given the
answers also, And he speaks as if he is
free from all these things. People living
in glass houses are throwing stones at
others. And from 1962 onwards. Seeds of
Communalism, nepotism, favouritism and

corruption have been shown. It is his
legacy. ~~
THE VICE-CHAIRMAN You will

have your time and at that time, you can
give your explanation.

SHRI VEERENDRA PATIL : Let us
have an inquiry from 1962. You were
also in the glass house.  You were my
colleague. Now, he makes an allegation;

he cast a reflection on me.

THE VICE-CHAIRMAN (SHR{ JAG-
DISH PRASAD MATHUR) : Mr. Mala-
viva.  ({nrerruptions) Nothing is to be
placed on the Table,

[Mr. Deputy Chairman in the Chair].

MR. DEPUTY CHAIRMAN : Mr. Ma-
. laviya, He has been called now.

SHRI HARSH DEO MALAVIYA (Ut-
tar Pradesh) Galloping prices and in-
creasing inflation have been plaguing our
cconomy and making a mockery of our
calculations and estimates and knocking the
bottom out of our Plans. Particularly, for
the last two years the rate of inflation has
been more spectacular than we have ever
witnessed before. Whereas during the 65
years from 1873 to 1938 the total increase
in the wholesale prices was only 32 per
cent, the increase only in four years from
Jlanualy, 1970 to December, 1973 was
{ as high as 60 per cent. In 1973-74 alone,
i the wholesale price index has risen by 29.5
Eper cent, on the top of a 30 S per cent
)rise in 1970-73. If you take the food

in
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prices is fantastically high. From Novem-
ber 21, 1973 to November 21, 1974, the
index of wholesaie prices of food articles
with 1969-70 as the base with 100, has
gone up from 152.9 to 211.5, an incrcase
of as high as 58.6 points or 38.43 per
cent. It was in November, 1973. And
the rate of increase in the 1etail price is
bound to be much more staggering. The
totul impact that this has on the life of
our people need not be emphasised; we all
koew it. It is to be conceded that the
phenomenon of inflation 1s not confined 1o
India alone but it is a worldwide pheno-
menon. Even in the developed countries
the rate of inflation has been 12 per cent.
or even more. But this can be no comfort
to us because the impact of inflation on
a developing country like ours where more
thun 50 per cent of the people are living
Lelow the subsistence level is bound to be
far more severe and devastating than in
a developed economy.

Sir, foodgrains production, in 1973-74 is
estimated at about 107.5 million tonnes
against the original target of 115 million
tennes and the final estimate of 95.2 mil-
lion tonnes in 1972-73 and 105.2 million
tonnes in 1971-72. However, the output of
all key commercial crops such as raw jute,
taw cotton, oilseeds, particutaily ground-
nuts, sugarcane and tea were higher. In
some cases like jute and oilseeds, the in-
Creuse was quite substantial.

The overall industrial outpul remained
stagnant during 1973, and the data avail-
able for the first half or so of 1974 point
to a further deterioration. The average
index of industrial production (base:1960=
109) without adjustmant for seasonal vari-
ations, shows a negligible rise of 0.7 per
cent against a rise of 7.1 per cent in 1972
and 2.9 per cent in 1971. One should
remember, however, that part of the blame
will have to be put on the general railway
strike in May. The index for the first
quarter of 1974 recorded a marginal in-
crease of 0.2 per cent over that for the
corresponding period of 1973.- The stag-
nation in industrial output except for the
capital goods sector has been due to the
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cumulative impact of shortages and bottle-
nechs in a few crucial sectors, namely,
steel, non-ferrous metals, coal and petro-
leum products, power and transport. The
average annual growth rate for the Fourth
Plan period works out to about 4 per cent
which is not even half of the target of
8 to 10 per cent envisaged in the plan.

As regards employment, ihe growth of
employment in the organised industrial sec-
tor, public and private together, slackened
during 1973-74 The actual growth rate
for April-December, 1973 works out to
1.5 per cent against 3.1 per cent during
the same period in the previous year. The
number of applicants on the live registers
of employment exchanges expanded by 10
per cent from 75.96 lakhs in June, 1973
to 83.54 lakhs in June, 1974. There was
a sharp rise in thé number of educated un-
employed from 26 lakhs in June, 1973.
Fven the progiamme to provide jobs for
5 lakh educated unemployed succeeded in
providing jobs only for 2.5 lakhs so far.

Look at the investment pattern. The
net aggregate investment as a ratio of net
national oroduct went down from 11.8
per cent in 1972-73 to 10.8 per cent in
1973-74. The estimales of domestic saving
as a percentage of net national product at
current prices declined from 11 per cent
in 1972-73 to 10 per cent in 1973-74. This
was despite an increase of money incomes
by 27.5 per cent.

Therc was in particular a set-back to
developmental spending. Public sector plan
cutlay in 1973-74 fell by 14 per cent. in
real terms; it would have fallen further
in 1974-75. 1 do not have the figures, The
prices of investments goods are today 26

- per cent higher and the RBI itself admits

that it is unlikely that real investment in
the current year will show an increase.
The state of aflairs in private sector 1s no
better.

The combined overall deficit of Central
and State Governments during 1973-74
was Rs. 495 crores against the revised esti-
mate of Rs. 861 crores (Budget estimate
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was Rs. 289 crores). During the year thel
tax receipts rose by 12.7 per cent and capi- |
tal receipt by 9.3 per cent. The aggregate
disbursements were higher by 10.2 per cent;
development outlay rose by 13.4 per cent,
non-development outlay by 9.5 per cent. |
Regarding the balance of payments also,
it is a very gloomy picture. The
balance of payments position has

4pum become precarious. The impact of
- world inflation has been more
on the country’s imports rather than
on exports. The exports shipments bet-

ween July 1972 and June 1973 were 35 per
cent higher whereas imporfs arrivals were
60 per cent more over the corresponding
figures in the previous year. The substan-
tial increase in imports on the Government
account is due to large imports of food-
grains, higher prices of ‘fertilisers, non-
feirous metals, petroleum’ and other items.
A part of this deficit was covered by im-
provements in exports, the Soviet wheat |
Ican of 2 million tonnes and the deferred !
pavments arrangements negotiated early ini,
1974 in respect of a portion of crude im-
port needs.

Foreign exchange reserves which rose by l
Rs. 244 crores to Rs. 1,126 crores at the
end of June 1974 declined later by Rs.
148 crores by the end of September 1974.
This was despite various types of drawals
from international institutions, like SDRs
and others.

No doubt, there are certain factors
which are beyond our control, which have |
contributed to our problems, such as drou-
ghts, floods, steep rise in petroleum prices
and so on. But the tempo of price rise
and our other problems are not wholly due
to these factors. Let wus be very clear
abeut it. Ultimately we cannot attribute
all our problems to droughts, petroleum
price rise, etc. We have to realise, and
it is important that we should realise, that
the present problems are to be attributed
alse to the vice-like grip of the monopoly
capitalists, rich peasants, traders and smug-
glers and the parallel black money eco-
nomy which continues to operate in our
country despite all the efforts of the Go-

‘
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vernment. The need of the hour is to
smash this vicious grip by bold, imagina-
tive and fool-proof mecasures. That is why
the nation warmly weclcomed the measures
against smugglers and also those against in-
flation like the credit squeeze and others.
But we must accept that all our efforts
have failed to curb monopolies. The
mcnopoly houses have shown an annual
average increase of 10 per cent in their
assets during the past few years. And our
attitude to monopolies leaves much to be
desired. On March 4 last, the Deputy
Minister, Mr. Bedabrata Barua, told the
Lok Sabha that industrial licences were not
denied to the monopoly houses when
granting them was in the interest of in-
creased production or exports. Now the
actual position is that the Government does
not even refer the questior of industrin
licence to the MRTP Commission, and this
{s to be very much regretted. And this

‘ ts a fact.

Now, Jet us have a look at the growth
of our national income and per capita
income. According to the Economic Sur-
vey for 1974-75, the income growth rates
for the last 2} decades were as follows:
During the First Plan, that is from 1951
to 1956, the average annual growth rate of

! national income was 3.5 per cent and of
‘pcr capital income, 1.6 per cent. In the

Second Five-Year Plun, that I in the per-
icd between 1956 and 1961, the national
income rose by 3.8 per cent and the per
capita income by 1.7 per cent. Tn the Third
Plan period, thatis, from 1961 to 1966, ihe
national income increased by 2.5 per cent
and per capita income by 0.2 per cent.
During the Plan Holiday of 1966-69, the
national income increased by 3.9 per cent
and per capita income by 1.6 per cent.
In the Fourth Plan period, between 1969
and 1974, the national income increased
by 2.8 per cent and the per capita income
by 0.5 per cent. And, Sir, in the year
1974-75 our national income has risen only
by 1 per cent and the increase in the pef
capita income is only on the negative side.
We do not know what it is but it is on the
minus side. Even if you take the average
growth rate, you will find that the growth

P
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rates were always lower than the targets
and this happened in each Plan. You will
ulso find that the growth of national income
and per capita income is continuously go-
ing down. Well, Sir, T will skip certain
points and come to certain more important
issues.

. w

What I want, to emphasise is that it
should be realised that outdated production
relations today are the main trouble with
us. We have failed to check or exercise
any control over private ‘ownership and,
because of that, we have no control over
preductive forces. That this is happening
in India is brought out very clearly by the
very low rate of income growth and also
by the gigantic unemployment problems re-
flected in the huge unused valuable man-
power. The change in the structure of
ownership, Sir, is the most important thing
and I would regretfully say that planning
in India has been used not as an instrument
tor introducing structural changes in our
cconomy, but it has been used mainly in
tecrms of investment planning. This emp-
hasis on investment planning can be traced
to the influence of the long period of theo-
ries of ecconomic development which entire-
1y overlooked the significance of much
more essential” factors than the factor of
investment. Increase in the supply of the
means of production and savings is ob-
viously an important factor in explaining
the course of economic history of several
centuries. But its significance is comple-
tely overshadowed by the changing produ-
ction relations. The failure to assess the
importance of the production relations in
the sphere of economic activity is, by and
large, responsible for the Indian Plans
achieving so little. Unless the existing
semi-feudal institutional set-up is replaced
by a higher set-up of production relations,
any attempt at investment planning in
ateas and sectors where a semi-feudal in-
stitutional set-up exists, as in the case of
the agricultural sector, will be an exer-
cise in futility. It is only when the instit-

uticnal changes have taken place ‘that the{

decks will be cleared for investment plann-
ing.

{19 MARCH 1975]
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Sir, in this context, 1 want to state
that our failure lies very much in the area
of agrarian economy. I want to give cer-
tain figures in this connection. Sir, 10 per
cent of India’s population owns 56 per cent
of the land and 30 per cent of India’s pop-
ulotion is absolutely poor with less than
Rs. 40/- to spend a month. 70 per cent of
cur population is iiliterate and 50 per cent
of our population lives on less than 20 sq.
ft. and they own only 4 per cent of the
fand and 20 per cent of the people have no
land at all, and they claim lesy than 1/3
of the total income produced in the coun-
try they have access to no other thing and
they have no access to higher education
which can take them to higher jobs. Bug,
Sir, 10 per cent of the population owns
50 per cent of the land and gets 1/3 of
the total income generaled in the country.
The top 10 per cent of the population owns
more than half the total wealth prdduced
in the country and 80 per cent of them are
in the TAS, IPS and IFS cadres. The bur-
eaucrats are ruling our country today and
they are drawn from the top 10 per cent of
cur population. Sir, T will not give any
more figures and I will be brief in making
my other points.

Sir, I would like to point ouf that the
most miserable thing which is there in our
country today is the plight of the landless
labourers and the agricultvral "labourers.

"1 have got the statistics here, but 1 do not

want to read them out here . . :(Time Bell
Rings) . .. I have got the statistics relating
to the distribution of land to the landless.
Bul, since you have rung the bell, I will
tot quote them and I will skip them. But
the fact of the matter is that our land dis-
tribution scheme has been a fiasco. Most
of the lands which were supposed to have
distributed are not in the possession of the
landless workers and even where they have
been distributed, they have been distri-
buted to others and not to the landless lab-
ourers to whom actually they should have
been distributed. Sir, about 30 per cent
of the population lives at starvation levels
and these are the landless and other agri-

‘l cultural labourers. Unless something is
| dene immediately, their fate will be miser-
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able. In thig connection, Sir, I would like
to submit that production relations remain
the Achilles Heel of our Indian economy.

Sir, I am sorry, the Finance Minister is
not here at the moment. The Budget has
done nothing about these things. Of
course, he has done a difficult job. He has
increased the Plan expenditure and he has
given priority to agriculture, food and cner-
gy and all that and we welcome those
things, But the fact of the matter is that
he has done nothing for introducing any
structural changes in our economy. There
are certain long standing commitments on
our part, on the part of the ruling party.
Now this is forgotten., We committed as
carly as in 1969 to nationalise sugar in-
dustry and to curb monopolies. There are
any amount of concessions to industrialists
and monopolists in the nume of increased
preduction.  Sir, 1 feel sometimes like cry-
ing : “Oh ! increased production ! what
crimes are committed in the name. We are
giving a further lease of life to mono-
polists. The statistics were quoted by the
hen. Mr. Chandra Shekhar, there is 300
per cent or 200 per cent increase in the
assets of monopolists.

Lastly, Sir, T would like to submit that
unless we get rid of this concept of mixed
economy—either we are for capitalism or
we are for socialism . .

TN B33 TF A0 g o1 wxEe v g aqa
aTEYy wr

MR. DEPUTY CHAIRMAN:
wind up.

SHRI HARSH DEO MALAVIYA: We
have opted for socialism., 1 can understand
that for a short while a certain private sec-
tor industry is permitted in our economy,
but our socialism is leading to increase in
monopolies, which is not the thing to be
done. Unless our minds are clear about
it, unless we get out of this rut of mixed
economy, we shall not be...

MR. DEPUTY CHAIRMAN: Wind
up now. )

SHRI HARSH DEO MALAVIYA :
Two minutes more.

Please

[RAJYA SABHA]
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Sir, 1 would suggest that, first of all, we
must be clear about our objectives and let
us be sure whether we are for socialistic
type of development or not.

1} will emphasize that the Income-tax
Department and the Board of Revenue—
Madam Deputy Finance Minister will tell
us —is full of corruption. Something has
to be done about it. We have to improve
our machinery ta collect arrears of income-
tax which are running into crores and cro-
res, The Wanchoo Committee has sub-
mitted its recommendations; we do not
kncw what the Government has done
ubout i,

Now, I come to black money...

MR. DEPUTY CHAIRMAN: You will
have to take your seat now.

SHRI HARSH DEO MALAVIYA: We
have to resume our attack on black money.
We started to act against smugglers in a
big way. That was beneficial fon the eco-
nomy. But nothing seems to have stopped
smuggling. T agree with other friends on
that side and on this side that it is of the
utmost importance that we use the unuti-
lized capacity in our industries. Unuti-
lized capacity is a disgrace. If the amount
of loss is calculated, it will be running
into a fantastic figure. Then...

MR. DEPUTY CHAIRMAN: I will
call the next speaker now. Mr. Dhulap.

SHRI HARSH DEO MALAVIYA : 1
will just finish. Then, about the workers’
participation in the management. . .

MR. DEPUTY CHAIRMAN : No, Mr.

Malaviya. Sit down now.
SHRI HARSH DEO MALAVI\;‘A |
have also another point which I have

noted. We must end this system of depo-
sits in non-banking campanies. 1 do not
know who was the economist who advised
introduction of this system of deposit in
non-banking companies. It is eating into

the Unit Trost and the Life Insurance. . .
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MR. DEPUTY CHAIRMAN : Wind up. {

SHRI HARSH DEO MALAVIYA
Half a minute. . .

MR. DEPUTY CHAIRMAN No, 1
am sorry. Mr. Dhulap. . . (fnrerrap-
tiensy.

SHRI HARSH DEO MALAVIYA
There wus a report in the ‘Hindustan Stan-
dard’ of Cualcutta yesterday that at Gaw-
dar in Pakistan a US naval basc is being
bulit up. We should not grudge our De-
fence expenditure. I would request the
Finance Minister. . .

(Interruprions)

MR. DEPUTY CHAIRMAN : Mr. Dhu-
lap.

SHRI K. N. DHULAP (Maharashtra) :
Si1, 1 re with your permission to make
my observations on the Budget estimates
for 1975-76 piescnted by the hon. Finunce
Minister in this House. 1 have read parts
A and B of the speech of the Finance |
Minister. 1 also heurd the speeches made
by the hon. Members fiom the Treasury
Bunches, Some of the Members from the !
vuling, party have criticised the budget pro- |
posais.  Some of them  have  showered :
pidises ¢n the hon. Finance Minister. Par- |
ucularky. my hon. friend, Mr," Kulkarni. |
was very Joud and venemient in praising the
Finance Minister.  He said that for the |
first pme. the Finance Minister has given |
priority to the agricultwral sector. He cul-'
Ied his approuach as pragmatic. He saidl
that some practical proposals have been -
presented 11 the present proposals which
will give impetus to the economy. May |
I remind the hon. Member that the First[
Five Year Plan was an agriculture-ori- |
ented plan and the Second Five Year Plan l

i
4
|
1

was an industry-oriented plan 7 In  the
Sccond Plan, there was tulk about heavy !
industries, basic induostries. core industries, |
removal of unemplovment in the country, !
cte. Then. in the Third Plan there was!
much talk about agro-industries and othch
schemes. Nobody knows when the Fourth |
Plan staried and when it finished. There |
was plap holiday and so many things came |
4 RSS[75—8
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in. The draft of the Fifth Plan has not been
completed and the yearly plan is before the
House for the consideration of the House.
Here too, the hon. Finance Minister came
before this House and said that he was go-
ing to give prioiities to the agricultural sec-
tor which is the most important sector in
our economy. What is he going to do? He
says that certain measures will be adopted
for augmenting the agricultural sector. He
will see to it that good quality of seeds,
high-yielding vurieties, etc. are supplied to
the agriculturists. Fertiliser production is
going to be increased in this country. He
referred to surface and ground water. He
would like to have organised farmers’
service societies and credit provided to the
farmers in time. These are not the new
things. [ am a Member of the Consulta-
tive Committee for Planning. A meeting
of the Committee was held on 4th Feb-
ruary 1975 and I have received. the minutes
today.

MR. DEPUTY CHAIRMAN: Mr.
Dhulap. the proceedings of the Consulta-
ttve Commiltees are not generally quoted
in the House. You can say what you
want, but don’t quote them.

SHRT K. N. DHULAP : Since 1972-73,

; the Planning Commission has given prio-

rities to the agricultural sector and the
improved seeds. fertilisers and other inputs
have been supplied to the agriculturists in
a big way. All these things did not have
any desired eflect whatsvever as far as
the agricultural production is concerned.
So, Sir, these things have been implemen-
ted and inputs have been supplied to the

. agriculturists but in spite of that the pro-

duction is stagnant and the supply of ferti-
lizers, to a certain extent, has been stagnant,
and there is no desired effect as such seen
and felt by Government.

Sir, as far as the research in agriculture
is concerned, the Finance Minister has
come before the House and said that he
will  pay more attention to agricultural
research and see that whatever schemes are
taken up concerning our production they

| will be met with immediately by our reseaich

centres. That is what he stated. But, if
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you take into consideration the back per-
formance of the research which has been
organised by the Agricultural Research de-
partment, you will be simply dumb-foun-
ded to see that—I am referring to the
Draft Five Year Plan, page 3, paragraph
1.15, regarding  Agricultural Research—
whereas a limited provision for undertaking
agricultural research was visualised in the
State Plans, main effort was envisaged in
the Central sector of the Plan. The total
provision made for agricultural research
schemes to be financed by the I.C.A.R. was
initially placed at Rs. 57.15 crores and
later increased to Rs. 61.23 crores. Against
the above outlay, the pace of expenditure
was extremely tardy in the initial years,
In the first year of the Fourth Plan, the
expenditure was only Rs. 3.5 crores. There
were as many as 64 schemes in which no
expenditure, was incurred. In the second
year the pace of expenditure somewhat
picked up to reach a level of Rs. 6.3 cioves.
Even so, 16 research schemes did not get
off the ground. This was the research in
the Fourth Five Year Plan. In spite of
the heavy outlay, very big outlay research,
the moneys were not utilised properly and
therefore it goes to prove that the Depart-
ment concerned is not doing everything
possible to see that whatever outlays are
provided are exhausted in the implemen-
tution of (he schemes.

As far as irrigation water, surface water
and underground water is concerned, the
Minister has referred to the river-water dis-
putes and he has in his speech stated that
the disputes are pending for a long time
and the disputes are dragging on without
a solution for a number of years. Sir, if
that is the state of affairs, who is to be
blamed? It is the responsibility of the
Central Government, which is sitting here.

The disputes are between different States °

and it is the responsibility of the Central
Government to intervene and see that
these disputes are settled as early as
possible. At the Centre the Congress
Government is ruling and in some States
also there are the Congress Governments
in power. So, if they were made to solve
these disputes as early as

possible, the !
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solution would have been there but be-
cause of some political considerations
these disputes were not solved. I will refer
to Godavari and Krishna disputes. A
solution has not been found out and the
| Central Government has not  exercised
| itself to give any solution. The Mahara-
shtra Government has suggested some
schemes which are pending clearance for
a very long time. 66 irrigation schemes
are pending with the Central Govern-
! ment; out of these there are 41 medivm
projects in the Godavari basin which are
awaiting clearance from the Central Go-
vernment which will release 21 T. M. C.
of water. So, what is the harm in giving
clearance to these 41 medium project
schemes which are awaiting adecision ot
the Government for a long time. There-
fore, 1 would urge upon the Finance
Minister to see that in the interests of in-
creasing agricultural production in the
country, these medium schemes projects
of the Maharashtra Government in the
Godavari basin should be given clearance
as early as posible.

Sir, one important point is, the hon.
Finance Minister has taken into consi-
deration only the physical aspect of
agricultural production and he has com-
pletely neglected the human aspect. If you
want to increase agricultural production,
it is important to see that the farmer who
is working in the field is rewarded piopetly
for his labour and he is given a proper
price for his produce. Therefore, what is
required is that remunerative prices should
be given to his agricultural produce. You
may give him water facilities, you may
give fertilisers but if he has no money
and if the prices of the inputs are high,
he cannot invest money unless and until
he finds his business of agriculture remu-
nerative and will not produce more for
this country. Therefore, I request that this
_human aspect also be taken into consi-
- deration.

|
|
I

With these remarks, Sir, I conclude.

SHRI S. P. GOSWAMI (Assam):
1Deputy Chairman, Sir, after a lapse of
two years 1 have come again to this Rajya
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Sabha. [ became victim of political cons- | think, we pledged to the people, we
piracy. Somehow I have come back and | promised to the people before we got the
I am happy that T am able to speak the ' mandate, certuin things. Now it is only

mind of the people and make my consci- | a question of implementation. And today

ence clear. So, this is my first speech and
I hope you will be a little liberal and give
me some more time because many things
happened during the two years I was
away. There are many things in my mind.
I have been mixing with all kinds of
people, bottom and top.

Sir, T must congratulate the hon. Fi-
nance Minister for his Budget Speech and
the Budget because there can be nothing
better than that under the present fiscal
conditions. In 1971 when we got the
massive mandate from the people to go
ahead with our policy of democratic so-
cialism and when our Prime Minister took
over the portfolio of Finance also, she
gave certain directives. It was for the
first time that a Finance Minister gave
certain directives. The Prime Minister was
not a finance expert or a mathematician;
she is a patriot, a politician; she knows the
mind of the people. Therefore, she gave
a realistic directive as to how we can
remove the poverty of the people and how
we can bring up our country. In Mr.
Subramaniam’s Budget also I have found
certain such things.

Sir, though 1
two or three years, I have not
much since. Therefore, what I spoke two
or three years before T will repeat. I am
not going into the mathematics of the
Budget. I did not study the mathematics of
the Budget. What I am vitally concerned with
is the basic philosophy or basic policy of
implementation of what is indicated in
the Budget. The Finance Minister also
said about that basic philosophy. What is
that? We want implementation. The
Budget figures can be worked out by the
Finance Ministry; sometimes they make
jugglery and sometimes they give intellec-
tual and mathematical calculations. But
here, as representatives of the people we
are concerned with the vital basic prob-
lems of our contry and our people and how
we can solve them. Four years before, 1

have come again after

changed !

| we must implement them.

l
\ .
. But, Sir, when we go on, we have de-

veloped certain complacencies, and now
we have forgotten all those things which
| we committed. When we read the Plan-
ning report, when we read the Budget
! speech and when we read committees’
reports, we see that the programme and
‘cverything is all right. But at the imple-
mentation stage we find nothing; some-
thing scems to be wrong somewhere.
i Therefore, Sir, it is high time that our
| Prime Minister should consult some of
her trusted colleagues and then she should
consult some people at the bottom and
| she should evolve a very courageous
| policy by which our country can go to-
i wards democratic socialism.

After Independence, due to our tariff
policy and due to our Customs policy,
industrialists and rich men have grown,
!as Mr. Chandra Shekhar has said. They
have amassed wealth at the cost of our
common people. More than 50 per cent
of our people are below the poverty line.
Today there is inflation in India. I have
studied some of the causes of inflation
in other countries—in Europe and in the
West—but their economics do not apply
to India. Our inflation is something diffe-
rent. Here paraliel black money operates.
Due to our national policies, a rich class
has grown who can purchase anything at
any price, There is a customary class of
rich men and ostetatious men who will
purchase anything. If a man with black
money goes to purchase one kilo of fish,
he does not ask for price. If the fisher-
man asks for Rs. 100, he will throw a
hundred rupee note. This is black money.

We see {iom the Budget that we have
| to economise; we should curtail unneces-
| sary expenditure, Where is that? This is

bureaucracy [ am not against  bureau-
cracy. There should be some ot
. of bureaucracy. But how docs
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develop? In one Ministry there is one
Secretary, one Additional Secretary, then
Deputy Secretary, Under Secretaries and
so on. I do not know what they do. I
have worked in industry two years ago and
I have experience about the secretariat.
How they mamnipulate it, T cannot under-
stand. They are in the hands of capita-
list class. Reduce the number. There
should be one Minister and one Secretary.
There should be one man responsible for
a  particolar job. With  duplication and
triplication you cannot find out who is
responsible. Officers in Delhi have grown
like anything. There is duplication in the
States. There is duplication in respect of
Agriculture, Education and so on. Secre-
taries wte growing like anything., T can
understand that there should be an
Education Minister at the Centre and a
Minister of Agriculture. There should be one
Secretury to give directives to the States,
Why are there so many? No body knows.
We have inherited this system from the
British but this bureaucracy is neither British
bureaucracy nor it is feudalistic nor it is
capitalistic. 1t is something which will
Kill ws if we do not curtail it. Send
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that in every sub-division there should be
a Minister to look to the implementation.
" But then what happens ?  You will have
Sub-divisional Ministers. [ could have
understood if they would have abolished
the Sub-divisional Officers and made the
Ministers the S.D.O. but the S.D.Os also
continue and the Ministers go on increas-
ing all through. Increase in the number
of Ministers is not going to increase the
eificiency. [ could have understood if
they would have abolished the posts of
sub-divisional  Officers and made them
Ministers of the Sub-divisions, Then,
where is the decentralisation of power, the
Panchayats, the Co-operatives, that we talk
of 2 There is a directive but that is not
implemented. We passed the Panchayat
Bill in the States. But we do not give
them powers. Something drastic must be
done ubout decentralisation of power. We
need not develop Delhi; we should curtail
Delhi.  If Dethi goes on developing like
the Moghul Empire, it will go down again
and the history will be repeated.

SHRI S. S. MARISWAMY : It appears
it will go.

these officers into villages. 1n agriculture,

you should have more top men. There are
no demonstrutors  in the field to  help
agriculturists.  There should be research
institutions for agriculture. There should
be technocrats. There should be some
other things, but not these officers and
assistants. Now you see files and files and
papers and papers. There are so  many
files. You go to America and other places;
they have got big industries and they
manage with the least officers strength.

SHRI K. CHANDRASEKHARAN:
Mostly on the telephone.

SHRI S. P. GOSWAMI: They do not
have so much of files, noting ard draft-
ing.  You go to Russia,  Russia is diTerent ;
China is different. There is one party,
dictatorial - party. We have neither dicta-
torial form nor the democracy. Ministers
¢o on increasing.  Recently, in my State
the number of Ministers was increased by
the Chief Minister. It seems the idea is

| SHRI S. P. GOSWAMI : It will go. Our
civilisation is rich ; India is a vast country.
I could have understood if there had been
proper planning. Now they have realised
and they have stopped construction of the
big buildings. What should be done m
Levery village is, there should be a build-
ing, a two-storeyed building where there
would be a godown, where there would
be a consumers’ co-operative store and
where there will be a purchase oflice. Now
j there are certain essential consumer goods.
l'some 10 or 12 items. [t is very simple.

Cereals, soaps, then oil for cooking, some
f dal and pulses, such essential things like
'slnndard cloth, could be sold there. But
' for that, the public sector has to make
l'a start. This private sector, these cloth
| merchants and all these people, are pro-
I ducing highly costly cloth for export and
. for muking profits. They do not produce
. standard cloth. Therefore, something must

! be done for the consumer goods.

246
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Then another thing is about Parliament.
We go on sitting for 7 months and 8
months in Parliament. We find sometimes
we go on for ever. Purliament should sit
only for 4 months maximum, in one year.
During rest of the months, the MPs and
the MLAs should go to the villages and
work with the people and implement the
policies. Let us pass less number of laws.
We have been passing so many laws and
laws and nobody knows. We pass so many
Taws like land laws, ceiling laws, this and
that but nobody implements. Pass less
number of laws and implement them.

Another thing I find is, we are appoint-
ing so many Parliamentary Committees,
Select Committees and the committees are
never ending. When an opposition mem-
ber also becomes a Committee member, he
also goes on extending it. If a Committee
ts appointed as Purliamentary Select Com-
mittee for a law, then that Committee can
finish the work within a month or two
und give suggestions. But these commit-
tees go on throughout touring the whole
of India. One classical example I give
you. Last time 1 opposed this Children
Adoption Bill. Now it is for more than
3 years thut the Committee goes on ex-
tending and extending.
7 days but it is going on and on. We are
really hypocrites. In India today we find,
as nowhere in the world, food is adultera-
ted, soap is adulterated, politicians are adul-
terated—all hypocrites. I do not say all;
there are many saints, many good men
but many of us have become hypocrites.

SHRI S. S. MARISWAMY : Majority
of them.

SHRI S. P. GOSWAMI: This is the
civilisation. India has produced  today.
We boast of our culture. We boast of our
what not. Today we know what it js.

Then, why do you not pass certain laws
giving stringent punishment to food adulte-
rators and politically corrupt men ?
Whether a politically corrupt man is in my
party or in their party, he should be punish-
ed severely. I do not say like Jawaharlal
Nehru that he should be hanged by the

The Bill requires .
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lamp post. No hanging.
he would be free. Give him imprisonment
for twelve years. For food adulterution,
give severe punishment. {f he is a politi-
cally corrupt man, be he a Minister, MLA
Lor MP, he should be given imprisonment
+ for twelve yeuis.

|
. SHRI VEERENDRA PATIL: You ad-
dress that side.

SHRI LOKANATH MISRA ;
are on that <de.

SHRI S. P. GOSWAMI : All sides. Some-
times your Swantatra party also has Minis-

If you hang him,

Ministers

ters. When [ say it I do not say that
Ministers only are corrupt. We are also
corrupt.  Politicians who acquire more

property should be punished. There are so
many enquiry commission reports. Some
of your opposition Ministers have also been
tound to be guilty, but they are not punish-
ed. Pass such a law that whoever is a food
adulterator, whoever is politically corrupt,
is punished. Then, there are many social
workers in our countiy who f{ill the pro-
forma for getting moncy. There are many
schemes. This reminds me of one thing
and that is political pension. The idea of
the Government is those who are genuine

freedom fightets and who are helpless
! should be given some pension. Now, this

political pension has become a business, u
carcer-secking  thing.  Thousands  «nd
thousands of people are after this political
pension. Those who do not know any-
thing about it, those who are born now
are claiming it. There are many people
who say that they had been to jail for six
months or this and that. Restrict it. Stop
this political pension. Most have died.
There may be some few freedom fighters.
Sclect them from the State. Everybody
knows who ure the freedom fighters. Those
who are rich men, those who have amassed
money, those whose sons are executive
engineers are also gefting pension. You
have invited politics in political pension.
Why do you do that ? Now, the apphcation
has become like a cement permit applica-
i tion. 1 feel ashamed of it. 1 was a freedom
fighter. When 1 find some of the military
contractors, some of these swindlers, [
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fecl ashamed. Seven days back one gentle-
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Mao’s writings everywhere in the universi-
ties ; it is not that they belong to CPM or
anything. They simply read and they are
drawing revolutionary ideas. They do not

man came to me. He met me and wanted | know ubout the masses. But they want to

me to become the President of the freedom
fighters. He printed the names of some
MPs and he made a business of it. 1 did
not know of it. I asked him why without
my permission he had printed that 1 told
him that 1 would not become the President.
They want to collect money. Therefore,
there should be serious thinking about it.
1 got a letter from the Home Ministry
saying if there is anybody ‘left, please
come and attend the meeting. 1 did not

attend that meeting. There is no political '

suflerer left. This has become ludi-

‘l condemn everything, destroy eveivthing.
* The present generation is copying our vices
and they want to destroy everything. There-
| fore, I request the Prime Minister  and
others. They should think  seriously.
Reduce this bureaucracy ; decentralise. You
| remove duplication. No more Secretariats.
. So muany Bhawans—Shastri Bhawan, Krishi
I Bhawan and what not. Bhawan after
| Bhawan, clerh after clerk. These people
'are happy. They have no work. And they
go on. There should be some officers. some
Secretaries.

Crous. What is  this? In every’

State people know, whether he is in the

opposition or not, who is a genuine free- !

dom fighter. If he is helpless, if he has no
son and if he has no means of mainte-
nance, gave him Rs. 200 or Rs. 500. No-
body will grudge that, but this has become a
cement permit. (Time Bell rings). Then
another thing relates to education.  First
priority should be given to primary educa-

tion. 4 is the directive. We should  have |
given more attention to it, but there is a :

mushroom growth of universities in every
State. There are four or five in  Bihar.
¥ w1 @ MAT TR T SITAr € i §
maz lo=-12 Zr 7% &1 Universities have

breome such that they manufacture gradu-

alcs. Let there be research institution. Let
there be universitics for scholars and let
there be technical and scientific research. But
this has become a fashion. ¥ in a village
there is an MUA. boy and if you do not
start a college, they say that their prestige
is ut stuke. They are starving, they are dying.
for starting a college, thus creating unem-
ployment. They feel that they do not have
any graduate. Today in every unversity
you will find that they have not seen
austerity. When we fought for frezdem, we
had made sacrifices. We had our austere
living. They have not seen those days.
They have seen only ostentation, bungalows
and ull these. Therefore, the present gene-
ration has copied all owur vices. And then
what is the result ? They are ieading

Then, what about this foreign invest-
ment. They have got the majority shares.
- We bhave won political independence. But

economically, we are going down and
| down. In this House also there were many
discussions about foreign majority shares.
We must have a majority share in all the
industries. And some industries we should
take over. 1 do not say, nationalise, witen
we have no national character. Nationalisa-
tion bas also become a slogan without
national character. When you nationalise,
D you will find that there are many public
| industries. Public industries are gsond. But
in certain industries in the beginning what
happened ? They were without men at the
top. And the officers were leading an ostesi-
tatious living. Now, they have become com-
mitted men in private industries. Shri
Chandra Shekhar spoke about osteatatious
living. 1 wanted to have an austere living.
I wanted a small room in the Western
Court. But they did not allow. This is the
standard, 1 left it somehow. I am free
taday. T am happy. On all these things.
there should be some serious thinking.
Thesz things should go away. A stfringent
law should be passed. One law should be
there to deal with corruption, whether it is
food adulteration or political corruption or
contuption in the social field. And Parlia-
ment should not be merely going on gossip-
ing. When T wanted to come to Parliament,

#
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one of my very good friends, an intellec- | regions like Bihar, Madhya Pradesh, U.P.,
tual friend, said, “Why do you go to that | Almora and so on. We are with the back-
talking shop?” 1 said, “Baba, here I am | ward tribal people of Madhya Pradesh.
leading an ostentations life. I want to | The tragedy is when the Finance Minister
vecome a commoner there.” (Inteiruptions) fcomes from South the North goes on
Your Budget may be of hundreds of pages. | bccoming more and more backward. This
We can produce it. Employ one mathe- i should not happen. When an honourable
matician and he will calculate and give. | Member becomes a Minister he must be-
But what about implementation ? If you | come an all-india figure and he should
appoint me as Finance Minister, 1 will also | carry out the policy of developing back-
present a good Budget Speech prepared by ' ward regions whether he is from U.P. or
my Secretary. But how will I imp!ement1 my

*from South India. T speak here for
it ? I cannot be the Prime Minister, I ! north eastern region. There frustration has

cannot be the Chief Minister but 1 can be | come. People now feel that it will be occu-

a Finance Minister. 1t is nothing.

DR. K. MATHEW KURIAN
budget is worth only the paper on which
it is printed.

SHRI S. P. GOSWAMY : What I am
saying is, 1 want implementation. The
Prime Minister gave a certain direction in
the Badget. There is a backlog so far as
Assam is concerned. The Finance Minister
has said in his Budget Speech :

“If the fruits of economic development
are to be equitably distributed, adequate
attention will have to be paid to the
problems of relatively backward regions
and districts.”

T represent Assam which is in the North-
Eastern region and 1 speak for all  the
North-Eastern region. This whole region is
very backward. There are so many pro-
mises but none is fulfilled. It is such &
sensitive area. It is in the border. Private
industries do not like to go to Ascam, Tri-
pura, Manipur, Nagaland, Arunachal etc.
Therefore, public sector industries should
be started there. Some broad outlines
should be there for the development of this
region and the establishment of  public
sector industries. At Bonagaon the Prime
Minister laid the foundation stone of a
petro-chemical refinery. But its pace has

been slowed down. It must come up. When '

we say we are backward, T mean we are a
tribal people and what we want is Jdevelop-
ment of that region. In the matter of deve-
lopment we are with all the backward

Your !

j pied by China, But, Sir, we are defenders

[ of our country., We refused the invitation

" from all foreign powers to join hands with

| them. We would fight them. We uffered

! non-coopertion. Our Chief Minister knows
that we are fighting for India and that we
feel for India but we should not be kept

like backlog, like tribals.

/

| MR. DEPUTY CHAIRMAN The
lFinance Minister will have to start his
]reply at 6. So 1 would request Members
! to be very brief in their observations. There
| are so many on the list. T cannot be cal-
[ ling all of them.

l

SHRI INDRADEEP SINHA (Bihar)
Mr. Deputy Chairman. Sir, Shri Subra-
j. maniam in presenting his Budget has refer-
'E red to a certain philosophy and his philoso-
| phy, I think, can be judged by his per-
{ formance. Sir, on this side of the House or
{ on that side of the House there is a sur- .
| prising degice of unanimity about  our
! failings. All Members are agreed that our
economy is in crisis. All are agreed that
the rate of growth of national income
during fourth plan has been 3 per
cent ; in some years it has even been nega-
tive. This vear it is not likely to be more
than 1 per cent. All are agreed that the
rate of investment and savings has fallen.
All are agreed that there is sluggishness
, and stagnation in agriculture. These things
are mentioned in the Economic Survey also.
Recently figures were presented to Par-
liament that the number of educated
| unemployed on the unemployed registers
1 has increased to 84 lakhs. So all Members
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on this side of the House as well as on !
the other side of the House, are agreed
that our economy is in crisis.

Now, we have to look at the Budget !
from the point of view of this crisis. What ,
does the Budget propose to do? Does the |
Budget seek to mitigate this crisis? Does
it seek to continue this crisis? Or dces the
Budget seek to intensify this crisis? What
does the Budget propose to do? What
would be the effect of the Budget proposuls
on the economy of the country and on the
life of the people ? It is from this point
of view that Shri Subramaniam’s philisophy
will have to be judged.

e has stated that s philosophy is
“development with security”; at another
place, he has said “devslopment
with  stability”, and “growth  with
justice”. These expressions have now be-
come very hackneyed. They have been used
for a number of years. Now, we are faced
with a situation when there is no develop-
ment. Theie s no growth. We are in the
midst of a crisis, in the midst of stagnation,
in the midst of decline. How do yon stop
it? There is nothing in Shri Subramaniam’s
philosophy to stop this crisis.

Now. why has this crisis come? What
are the factors behind this crisis? Even
the Fconomic Survey presented by the
Government mentions four factors: first,
disproportionate increase in morey supply;
secondly, unsatisfactory production and pro-
curement of foodgrains; thirdly, rise in
petroleum prices; and fourthly. internatio-
nal environment of inflation. Now, these
four are not the only factors. These are
other factors also. But let us now confine
ourselves to these four factors. Among these
four factors, only two are external, the
rise in petroleum prices and the interna-
tional inflationary situation. About that
also I have to say something. But two are
strictly internal disproportionate increase in
money supply and unsatisfactory preduction
and procurement of foodgrains. What was
the Government doing? Why was there!

this disproportionate increase in  maoney ,
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supply 7 Why didn't production of food-
grains increase? Why didn’t procurement
of foodgrains succeed? These relate to
the policies of the Government. Unfortuna-
tely, Mr. Subramaniam has nothing to
say about these policies of the Government.

Now, what about the external factors?
Sir, my feeling is that our country,
because of its contacts, because of
its commercial links, with the major
capitalists countries of the world, is
importing inflation. We have been im-
potting inflation from the USA, from West
Germany, from Britain, from Japar and
from other major capitalist countrics who
are themselves suffering from inflation.
And, if T remember 1ight, it was Mr.
Subramuniaum who, as Finance Minister
or as one of the Ministers, was responsible
fur devaluation of the rupee. If the rupee
had not been devalued at that time, the
petroleum prices would not have been so
much as they are today. Not only was the
rupee devalued at that time, but a gradual
devalvation of the rupee in terms of gold
has teken place. The value of the rupee
is going down in terms of purchasing power
of the people inside the country. It is also
going down in terms of its purchasing
power outside the country. And it is be-
cause of these policies, our link-up with
the capitalist countries, our policy of
devaluation of the rupee, our reliance on
imperialist agencies like the World Bank
and the imperialist donors, that we have
been so badly hit by inflation. Tt is because
in the present world, as it is constituted to-
day, the major capitalist countrics want to
shift the burden of the crisis on to weaker
shoulders. And ours being a weaker coun-
try, the imperialist countries are able fo
throw some of their inflation on our shoul-

ders, and we are importing it.

§ p.M, So, Sir, does Mr. Subramaniam

propose to reverse  this conrse?

Does he propose to delink
our country from the imperiahst
world market? Does he propose to diver-
sify our trade relations still further by
developing closer relations with the socia-
list world. with the newly liberated coun-

e
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tries? No. He does not want to a> these ')
things. He only wants o continue the old ;

policy. !

Sir, Mr. Subramaniam, similarly, does
not propose to control the big monopoly
houses about which my friend, the hono-
urable Shri Chandra Shekhar was lament-
ing 30 much. It is nothing new. Year after |
yvear we are told in this House and in the
other House and also in the Piess that the
monopolies are growing in the country.
But what is the Government doing? 1f
the monopolies are growing, why. should
the members of the ruling party only
lament that the monopolies are growing ?
Your responsibilities do not end by your
expressing an opinion that the monopoly
houses are growing. Why are they growing?
Why does the Government allow the mono-
polies to grow? Why is the Government
not doing anything at all? My friend. Shri
Chandra Shekhar and his other collcagues
have been arguing that there should be a
dialogue between the Prime Minister and
Shri Jayaprakash Narayan. T will be a
supporter of that dialogue if Mr. undra
Shekhar does certain things. Let Mr.
Chandra Shekhar propose that nationali-
sation of the monopoly houses and distri-
bution of the surplus land of the landlords %
amongst the agricultural labourers and the |
poor peasants, these two issues, should{
form part of the subject of the dialogue. |
Tet Mr. Chandra Shekhar agree to this, |
let the ruling partly agree to this, let all |
the democratic forces agree to this and |
let there be a national consensus on these
two important questions and. if Mr. Jaya-
prakash Narayan is prepared to agree to
this and if he says, “Yes. T will form a
joint front for realising these two aims.”,

%
|

we are prepared to support Mr. Jaya-
prakash Narayan,

SHRT O. P. TYAGI: What about
corruption?

SHRI INDRADEEP SINHA: Yes., on

the question of corruption also. But
monopoly is the source of corruption.
capitalism is the source of corruption.
feudalism is the source of corruption.

[19 MARCH
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Therefore, if you want to end corruption,
end capitalism, end feudalism aad end
monopolies. Without putting an end to
these things, you cannot end corruption,
Corruption is not a moral disease. It is a
social and political disease and it is born
out of a social system and sct-up.

MR. DEPUTY CHAIRMAN : You will
have to wind up now. We are running
shert of time. You have been given ten
minutes. You have to wind up now.

SHRI INDRADEEP SINHA : 1 will
tahe cnly five minutes more. Sir, I will now
take up the agrarian question. The Econo-
mic Survey has noted that there has been
-luggishness in agricultural  production.
Now, Sir, what does the Finance Minister
propose 10 do to remove this sluggishness ?
His proposals are four: He says that the
Government will  supply  high-sielding
seeds. They will intensify the fertilizer pro-
duction and distribution programmes. They
»ill ensure or they will strive to cnsure
optimum utilisation of the water resources.
They will also try to arrange more credit
to the farmers in time. These are the four
panaceas proposed by Mr. Subramaniam
Are they anything new ? Were they not
oroposed during the Fourth Plan ? Were
they not proposed during the Third
Plan ? Were they not proposed during the
Second Plan ? All these remedies were
there earlier also. And despite thesz reme-
dies being there. the crisis has come. So if
these remedies, these seeds, these fertili-
zets, this water and credit could not pre-
vent o crisis that has developed, then how
do you hope that the same remediss will
avert the crisis in fufure ? How do you
hope ?

Now,
opinion

Sir, T will refer to the expert
of the Agricultural Prices Com-
mission. The Agricultural Yrices Commis-
.sion in its report on the ‘kharif” cereals
says that although the seeds programme has
been fulfilled, double cropping programme
has been fulfilled, even irrigation program-
i me has been fulfilled, there has been a
i shortfall in fertilizers programme by 50 pet
, cent. And due to this shortfall, production
targets have not been reached. In its
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report on the ‘rabi’ cereals, the Agricul
tural Prices Commission has come out with
another explanation that increase in irri-
gated area per year has now become very
small. There has been a sharp decline in
additional to irrigated area year after year,
and that is the cause of the fall in agricul-
tural production ... (Time Bell rings)
What I wish to point out is this. These
are only technical factors. Irrigation and
fertilizers are  necessary.  Credit too is
necessary ; and Government will have to
arrange for them. But there is an institu-

I
i
)

tional framework—institutional framework |

of landlordism, concentration of land in
thc hands of a few persons. My friend.
Mr. H. D. Malaviya, was citing figures. I
won't go into them. What about this
landlordism ? It is this landlordism which
is obstructing agricultural production. We
huve the opinion, Sir—I do not have the |
time to read it—of Mr. P.S. Apu, the Land
Reforms Commissioner of the Government
of Indin. After a detailed study of the |
Command area of the Kosi project. he has |
come to the conclusion that despite a decade
of the project being in operation. Only !
35 per cent of the irrigable area has actual-
ly been irrigated—only 35 per cent. And |
what is the reason ? He says that land- (
Jords are absentee landlords. {

Cultivatior |
is done by share croppers. Now, the share
cropper is not interested in purchasing
water from the Government for increasing
production, because more than half of it
will be taken away by the landlords. There-
fore. Mr. Apu suggests that unless land
reforms are introduced, unless land is re-
distributed. these technological factors are
not going to lead to increase in agricultural
production ... (Time Bell rings)

T will just finish. Just one sentence T will |
rcad. The Prime Minister has said in the !
recent ESCAP session recently

“Our economy has acqnired the tech-
nological capacity for self-reliant growth,
our food production has doubled, and
our industrial out put trebled. But un-.
evenness in the distribution of this addi-
tionality has sharpened expectations and
givan rise to social tensions. This is one .
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reason why our strategy of intensive agri-
culture in 1rrigated areas and through the
help of large farmers, has had to be
supplemented by special programmes for
dry regions and marginal farmers.”
Sir, my own comment is that even this

moditication will not help unless land dis-

tribution takes place.

MR. DEPUTY CHAIRMAN : Mir.
Magsood Ali Khan,
SHRI MAQSOOD ALI KHAN (Kar

nataka) : Mr. Deputy Chairman, Sir, before
we make an anatomical study of the
Budget we have 10 make an environmental
study. One of the conditions of iudging
the Budget is on its merits and demerits.
Certain trends have developed during the
last three or four years, For example, there
is inflation, to which a number of hon.
Members have referred, which has become
a sort of menace in this country. Sir, 1
need not refer to figures. I think this has
been done by very many hon. Members.

[The Vice-Chairman (Shri V. B. Raju)

in the Chair]

The index of wholesale prices rose by
6.2 per cent in 1970, by 3.9 per cent in
1971, by 7.8 per cent in 1972, then it
jumped to 19.2 per cent in 1973 and to
27.3 per cent in 1974, This was in regard
to wholesale prices. And one can guess
what would be the retail prices. Sir, T think
that more than the Members, the hause-
wives in the country are a very correct
and definite index so far as the retail
prices in this country are concerned. They

. are eaperiencing a lot of difficulty in pro-

curing their foodgrains, oils and other

i necessities of life. During the last 10 years,

the prices of different commodities have
trebled. The impact is of the order of
about 300 per cent so far as retail goods
are concerned. This is the trend that we
are passing through. Sir, different causes
have been shown. One is the money supply
which was of the order of 13.1 in 1971-72,
159 in 1972-73, 153 in 1973-74 and 7.3
in 1974-75 (up to Januvary). I must say
that it is to the credit of the hon. Finance
Minister and the Ministry that they rea-
lised that it would be bad on their part
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to let the money go into the market without |
any rider and they have checked 1t. Since |
September 1974, they have seen the effects ‘
of this money supply in the open market.
Action was taken against the smugglers, the '
hoarders and the black-marketeers. The |
constraint that was observed upon the !
money market itself had a laudable effect |
and I think it will continue. I should
mention that the credit squeeze was also
there and it had its desirable effect. 1
would like the hon, Finance Minister to
bestow his attention to the bank rate.
Ow bank rate has gone up to a limit
where we feel that it would not be pos-
sible to have any borrowings from the
banks for any purposeful activity in the
country. The rate is too exorbitant and
rather too deterrent for the borrower.
About 4 or 5 days back when I was listen-
ing to the Radio news, I heard that the Bank
of America had lowered its rate by 1-1/4
per cent. Bank of Italy and Bank of France
have also lowered their rates. If we go to
the banks for small scale sector, they
chargz roundabout 14-1/2 per cent, their
commission and services included. If it is
for a large sector, it goes up to 18 per cent.
I think it is a very exorbitant rate and
I would request the hon. Finance Minister
to see whether it is not a deterrent so far
as the borrowings are concerned. I do not
want that the money should be given lavi-
shly to the entrepreneurs. But persons who
are just and are found to be capable of
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taking up any enterprise in this countrv
should not find it difficult to go to the banks
and get money.

Another thing is that whenever the
money supply and the bank rate go up ir
other countries, the consequential result of
it would be that there would be a sort of
upsurge in inflation. I think the Economic
Department of the Govt. would keep this
in mind. Whenever there is an upward
trend in the bank rate and money supply,
the result is that there will be inflation in
the country permeating the whole society.

Coming to tax revenues, as has been
nointed out by my predecessor, it was 2061

crores in [965-66 It has gone up to 5458 .
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crores in 1975-76, Within a period of 10
years, the increase is 275 per cent. This
means that we are keen to raise our
money resources but we do not carc to
vaise in real terms the rate of national
savings or credits. The Economic Survey is
quttc eloquent on that point. The indus
tjal growth in this country was 0.5 per
cent in the year 1973-74 and it was round-
about 3 per cent before that. And, in the
year 1974-75, though it has not been assess-
ed quite definitely, they say that it
likely to be of the order of about 3.5 per
¢cent. Regarding the prospects of industrial
growth. [ need not quote again the Econo-
mic Survey which says that the chances
are that it will remain stagnant.

Coming to the agricultural production,
Sir,—on which our Finance Minister has
very much given his attention. the Fco-
nomic Survey says that in the year 1973-
74 it was of the order of about 107.8 mil-
lion tonnes and in the year 1974-75 they
expect the same tonnage and they say
that it is not likely to go up because there
are so many factors which contribute tu-
wards the growth of agriculture in this
country.

Now, with this background and asT
said that these are the trends that have
set in our economy, how are we 20ing to
shape? Sir, it is not a question of what
the Budget should be. The question is,
given these circumstances, given this eco-
nomy, whether the Finance Minister has
done well or not? So, T think, Sir, the
stress, as he has very rightly said, should
be on agriculture. My friends have point-
ed out, my colleagues in this august House
have said, that the Finance Minister has
been unable to say what rate of growth
in agricultural production he expects in the
near future and he has not done it and
there are reasons for that. I think when
he has spoken of the inputs that are re-
quired for agricultural growth like good
seeds, fertilizer, power, energy. water, etc.,
it means that the Ministry is too vigilant
about the growth of agricultural produc-
tion in this country., (Time Bell 1ings)
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{Shri Magsood Ali Khan] 'up joint ventures with these countries in

. . trade, commerce and even in industry, we
Sir, coming to the problem of poverty. wes

as it has been said the problem of poverty e bound (o prosper.

in this country is mot a relative problem | i when a new vista has opened up
bug as they say it is absolute poverty. Sir, | before us, why should we not allow oar
1 think, about two years back, it Was MI. [ entrepreneurs, who have a good standing
Dundekar, the Economist, who said  that | 1) the industry in this country, to go to
40 per cent of the people in this country { these countries? Sir, I think, all facilities
live below the poverty-line. It is said ihat | snould be provided to them and I think.
the percentage has gone up and it is NOW/ with that we will be able to over-turn the
60 to 70 per cent of the people who are | adveise balance of payments position in
living below the poverty-line. Whatever i our country. (Time Bell rings)

that may be, 30 million unemployed today |
and a daily rate of 10,000 persons without
having any employment, what tremeundous

! .

i Sir, should I not speak about my own
dimensions it acquires within two or threei

|

|

State.
vears, one could guess. THE VICE-CHAIRMAN (SHRI V. B.

. . . RAJU : Q S .
Sir, coming to the question of the per R/ ) + Please close now

capita 1ncome, 1 would draw the alrention;
of our hon. Finance Minister that our)
per capira income according to the Fco- |
nomic survey in the year 1960-61 . was‘ THE VICE-CHAIRMAN (SHRI V. B.
!{S; 30§; m 1970-71, 1t was Rs. 352 but | RAJU) : T would request the hon. Mem-
it is said to note that in the year 1973-74,  bers to take note of the fact thut they
prices being consFant: IF _came down to | o0y kindly plan their speeches for ten
Rs. 340,' Then. S”’_ lf it 1 C“!CU!‘HGJ Y1 minutes only because we have got to com-
the basis of depreciution, if this is calcu- plete this whole business in the usual time.
fated on the basis of depreciation of the |
value of rupee, taking the. deprecmted! SHRlL S. S. MARISWAMY (Tamil
value of a rupee as only 30 paise, it comes ! Nadu): Sir, it is the opinion of all the
to Rs. 190. We stand nowhere compared | Nfempbers on this side that the Minister of
to .1960—6.1. Calculating on that basis, oug Finance can give his reply tomorrow. We
national income goes much below than ., qaae i beyond six o'clock. It is the un-

what it was n ﬂ?e year 1960-61.  ([ime | i ong opinion of this side of the House.
bell rings). Sir, just two or thras minu.

tes more.

"SHRI MAQSOOD ALl KHAN : Su.
I close.

SHRI MAHAVIR TYAGI: It will be
doing justice.

One more point that T would like to
refer to is about our balance of paymemts | QHRI C. SUBRAMANIAM : I huve
position. Tt is again a sad story there and |
we have been told that the balance of |

payments would be very much adverse, | SHRI K. CHANDRASEKHARAN : /It

round about Rs. 400 and odd crores we ‘ will be very proper.

will have to” suffer.

no objection.

Sir, a new vista of Gulf countries has’ SHRI OM MEHTA : Those who want

| N l L H
opened up before us, namely, iran, Irag, | to speak can speak up to six and he will

Dhabi. Kuwait and other countries. Sir, | TSPy tomorrow.
When ] had a talk with some of the offi- (Interruptions)

cers in the Government of India. who' o
hold subjects like joint ventures, they were ~ ITHE VICE-CHAIRMAN (SHRI V.B.

telling me with some definiteness and a R.AJU) : Even then the number is large.
sorl of glow in their eyes that if we took Otherwise you will have to sit very late.

i
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Kindly see that the unpleasant job of the |

Chair is shared by hon. Members i\
I
i

SHRI S. S. MARISWAMY: We will
mahke the task more pleasant to you, Sir.

SHRI MAHAVIR TYAGI Will the
1eply be tomorrow, Sir? }
THE  VICE-CHAIRMAN Yes. But

that does not mean Members should leave
the House. That is not the desire. Yes,
Mr. Singh Deo.

SHRI K. P. SINGH DEO (Orissa) : |
Vice-Chairman, Sir, since the budget is an{
instrument for managing the economy, this
years Budget must be looked from the
bachdrop of the economy of 1974-75 when
it was considerably whipped. Firstly, there
wits an unprecedented tazation to the tune
of Rs. 1.000 crores. Secondly, there was
a severe drought. Thirdly, there was an
undue burden on the Exchequer due to
rise ip ol prices which was a drain on
our resources, Also there was large-scale
import of foodgruins which was severe
drain on oypr foreign exchange and there
wag severe setback to industrial and agri-
cultural production, acute power shortage
and vnprecedented infiation to the tune of
a 23 per cent rise in prices. It is in this
backdrop that T would like to concentrate
on and confine myself only to the
subject of Defence which is our main ex-
penditure and the largest single item in
the Budget this year.

Sir. this year it has been outlayed to
spend Rs. 2,247 crores. Since Defence is |
one of the major fields of expenditure and ,
the single largest field of expenditure from !
the tax-payer’s money, it is essential foz}
Government to take Puarliament into confi- |
dence and (0 make the debate worth-
while and if the opinion of Puliament is
to be informed rather than inspired by
Press reports and various other sources.
specially the nation must know the manner ;
in which bulk of the people’s money is
being spent on Defence and what !
they huave achieved from it. )

!
|
i

‘result |
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Sir, apart fiom the budgetary question
and accountability of the Government to
Parliament, as far as Defenc: is concern-
ed [ would like to quote frem the Direc-
tor of the Imperial War Museum, Mr.
Noble Frankland

“War, like disease, has to be studied
for three main reasons. First, in the
hope of ‘preventing it; secondly, 1f, none-
theless. war occur, in the hope of
surviving it; and, thirdly, for the pur-
pose of understanding the society in
which we live which, sometimes, if we
like it or not, is influenced by past wars,
and the militant spark in mankind.”.

So, most democratic  countries in their

: Budgets and their Revenue Estimates give

a clear picture about the Defence philo
sophy and other details which are being
kept away from Parliament, the Press
and the public to the detriment of tne

nation. . . .
Because it elicits no wosthwhile  dis-
cussion. Sir, the Budget indicates that thz

increased outlay this year compared to last
year's Budget is due to the POL (petrol
and lubricants), pay and allowances which
have been enhanced as a result of the re-
commendations of the Third Pay Commis-
sion, as well as transporiation, Therefore,
it implies that we have for the time being
shelved the modernization and sophistica-
tion and ulso increase in fire power or
cffectiveness of our Armed Forces as com-

“ pared to last year. The Budget would ulso

indicate that we are not going to get any
better weapons for our AD (Air Defence)
system; nor are we going to have the
much needed multi-role combat aircraft
about which Govt. have not made any pro-
vision and every day delay results in esca-
lation of the cost as well as delay in ob-
taining it, because, Sir, we can fool our
own pople, but we can not fool the world
that we are ourselves trying to produce the
supersonic multirole combat aircraft or
deep penetration strike aircruft.

AN HONBLE MEMBER :
that?

Who says
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SHRI K. P. SINGH DEO : Mr. Vidya
Charan Shukla said las¢ year that within | been exhibited by the Supet

[RAJYA SABHA]
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fricnds and no permanent foes, as has

Powers, the

five years we will have production of deep | USA, the USSR and China, as was the

penetration strike combat aircraft. {Ivery-
body knows in the world, in knowledgeable
circles, that it needs 2,000 engineers to
work for 10 years round the clock to pro-
duce a single generation of a new aircraft,
One generation aircraft needs five years
with radical changes in armament, equip-
ment, speed, electronics avioding every-
thing. Therefore, we are living in a fool’s
paradise if we think we can achieve this
without investing anything. Sir, in this re-
gard, I would like to say that there was
an offer for us under which the three
countries, the UK., France and Germany
are developing a multi-role combat aircraft
and our Government had been invited to
associate itself in the development of en-
gine—where we did not have to pay any-
thing as investment and we could have
walked out of that any time. This could
have given our aeronauties engineers, the
expericnce in developing the advanced en-
gine that we are trying to develop indigen-
ously. The Budget would also indicate that
for the time being we have shelved the
proposal for getting the maritime re-
connaisance aircraft, on which the Govern-
ment has still to decide whether the Air
Force should operate it or whether the
Navy:: should operate it. Why I am say-
ing this is because we are spending more
than 23 per cent of the budget on defence.
There are certain things which we must

do at the right time to get the best bene-I

fit of the investment we put in.

Sir, same is the position about the RD
effort. There is a lot to be desired. The RD
this year does not have much of increase
over last year’s investment. Therefore, it
would give us the impression that we are
not going in for developing things indi-
genously and that we would rather like to
depend on one or two nations. Sir, this is
where T would like to caution the Govern-
ment against over-dependence on ong coun-
try for our armaments, equipment and

sorry state of affairs of Israel as well as the
UAR when both the USSR and France
could twist their arms. Therefore, I would
say that the Finance Minister should see
to the cost effectivensss and the accounta-
bility to Parliament specially on defence
matters which is secret to nobody because
in many of our defence projects. universi-
ties as well as the 1Ts and even other pub-
lic sector undertakings are associated.

I would also like the Government to
take a quick decision on the aircraft car-
rier because a colossal amount of capital
is locked up and for going in for aircraft
carrier, a colossal amount of men, material
and money is invested in the country and
today the opinion in the international
field is that the electronically-guided mis-
siles have brought down the offensive
capability of an aircraft carrier and its
task force and has turned it into a defen-
sive lability. Therefore when the other
countries, smaller nations as well as super
powers are going in for the through-deck
cruisers where they have helicopters and
vertical take-off and landing planes, I
should think that the Government would
apply its mind and see that they get the
best and optimum equipment with the money
which we would like to spend.

THE VICE-CHAIRMAN
B. RAJU) : Please conclude.

(SHRI V.

SHRI K. P. SINGH DEO: There are
certain suggestions which I would like to
make whereby the defence Budget could
be brought down and more effectiveness
could be achieved out of the investments
that we are making. One is about fuel.
In fuel there is a lot of misuse. 1If
Government insists that the amount of fuel
should be fixed, the amount of mileage
per vehicle should be fixed it should
prevent the General Officers from taking off
by helicopters and other planes, going for
Shikars and other picnics or other such types

and our defence needs because in the in- \of visits which cost lakhs of rupees because

ternational sphere there are no permanent ;it has a multiplier effect.

Whenever the

Fi
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General Officer Commanding goes, the batta-
lion engineers, the Brigade Commanders and
everyone run helter skelter in order to
get a good chit from the G.O.C. Thereby
a lot of infructuous expenditure is incur-
red on such trips.

THE VICE-CHAIRMAN (SHRI V,
B. RAJU): Thank you. Time is over
now and you have to finish.

SHRI K. P. SINGH DEO:
minutes more I would take. My next
suggestion is about maintenance of the‘

Just two

buildings. I suggest that Government
should go in for permanent assets rather
than trying to maintain and spend money |
on the Second World War buildings. Then, |
Sir, since this is the International Women'’s |
Year, 1 would like to place my suggestion 5
on record that the Government should |
also see whether the armed forces can
take in women as is happening in the
other Commonwealth countries. Excepting |
armoured, infantry, the air defence and |
other fighting arm of the army, the air-
force and the navy, Government should |
see whether these services could be made
open to women.

SHRI K. L. N. PRASAD (Andhra |
Pradesh) : Mr. Vice-Chairman, Sir, 1 rise |
to lend my support to the budget propo-
sals of our new Finance Minister, Shri C.
Subramaniam. Before taking up this }‘
particular responsibility in the Centre, he'
was for many many years in charge of the'
finances of the Madras State and he then
made a name for himself as one who has
a grasp of the intricacies of public finances
and also on ability to tackle the problems
of public finances with boldness and imagi-
nation. These qualities, I am glad to say,
are very much reflected in the proposals
which are before us.

What I particularly like about the budget
proposals this year is this. They reveal the
sincere approach of the Government to
achieve increased production, industrial as
well as agricultural, which alone could
improve the much deteriorated economic
situation in the country. Achievement of
this objective is the only answer to bring |

[19 MARCH
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down the prices. As long as shortages
exist and as long as industrial production
deteriorates the prices would be spiralling
having severe effect on the life of people,
particularly the lower income groups. I
am glad that the Finance Minister has
taken care to achieve this objective in
making large allotments for agriculture and
food production, The real and difficult
task is not in making allotments for plans,
but in putting them through. '

To my mind, it appears that both the
Central and State Governments are launch-
ing ambitious plans which our economy can-
not bear.

Instead of taking up too many projects,
we should confine ourselves to a few pro-
jects and complete them in record time.
By so doing, we would not only be saving
a lot of money in establishments, but would
be able to reap the fruits sooner to enable
us to proceed further. In this connection
I also wish to make an appeal to the
Central Government through you. Sir,
that it should identify certain important
projects as national projects and allot more
money for their early completion. Although
we have attained independence nearly thirty
years ago, we are still depending upon
food imports. We seem to have spent
about 4 to 5 hundred crores during last
year on the import of foodgrains. It is
indeed a very unhappy and unsatisfactory
sitvation in which we are still placed.
Instead of spending hundreds of crores on
fecod imports, and that too in the form of
scarce and valuable foreign exchange, why
not we complete those of our projects
already under execution? For instance.
our Nagarjuna Sagar project in Andhra
Pradesh has been taken up in the year
1956 and still it is incomplete. We have
no money to complete the canals. The
original estimate to complete this project
was ninety crores, whereas we have already
spent Rs. 190 crores due to the inordinate
delays and price spiral year after year.
Every year a meagre sum of about five to
ten crores of rupees is allofted for this
project by the State Government, out of
which five to six crores go for the salaries
of the staff working in the project and
canals divisions. The present estimate is
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that we still need Rs. 140 ciores to com-
plete this project in its entirety when ano-
ther ten lakhs of acres would come under
cultivation, Our Chief Minister has
offered to give nine to ten lakhs of tonnes
of rice to the central pool every year in
case the Centie provides a special aid of
at least Rs. 100 crores. The Centres, I be-
lieve, will, therefore, be wise to uaccede to
the repeated requests of our Chief Minisier
to consider the Nagarjuna Sagar project as
a national project and allot mote funds out-
side the Plan. I do not mean that only the
Nagarjuna Sagar project should be helped
by the Centre; other important projects, too,
which could be identified as national pro-
jects should be taken care of to enable the
country to be self-sufficient in the matter
of food,

Iikewise, the power problems should also
be tuckled on a national scale. The recent
coming into operation of regional grides is
s welcome development. All steps should be
tiken to bring into being a national grid as
soon as possible, Instead of wasting our
monies and energies in starting a lirge num-
ber of power umits here, therc and ecvery-
where, we should concentrate on three or
four super thermal stations utilising our im-
niense reserves of coal. This would free us
from the anxieties associated with the vaga-
ries of rainfall und enable us to meet the
ever-growing requirements of power from
our industry and agriculture.

Before [ pass on to other matters, T would
like to say a few words on a thing which is
agitating the minds of the people of Andhra
Pradesh very much. For a long time now
they have come to believe that they could
not achieve real industrial progress unless
a steel project is located inside their State.
When they felt that their legitimate demand
in this regard was being ignored, they. you
may recall. started an agitation which, to
everybody's regret. took a violent turn.
Some time after this, the Centre did concede
the demand and our Prime Minister had
Iaid the foundaticn-stone for a steel plant
at Visakhapatnam on the eve of the mid-

[RAJYA SABHA]

term elections of 1971. And yet during these .
four vears little or no progress is made and ' trying to help the people living in those
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this is giving a handle to some politicians
to try to set the people again on a violent
path. To avoid any untoward happening,
work on the steel plant should be pushed
through briskly. Apart from the risk of
popular discontentment, delay would also
mean increase in the cost of the plant. Tt
appears that it was originally estimated to
cost Rs. 900 crores, whereas according to
the present estimates it would cost Rs. 1,600
crores. If there is further delay, the cost
may go up even to Rs. 2,000 crores. In
view of the sensitive sentiment associated
with this project, I appeal to the Govern-
ment, through you, Sir. for allotment of
more funds. considering the size and the
cost of the Project.

I am happy that the public sector under-
takings are showing some signs of progress
for the first time. thanks to the dynamic
Minister for Heavy Industry, Shri T. A.
Pai. In running his Ministry, he is utili-
sing all his well-known efficiency, his wide
experience as well as his zeal and devotion
to serve the people and the  country,
Though some are  rather critical  of
his theory of a Nauational Sector, it deserves
wide suppoit. The Prime Minister is right
when, in 1eply to some of the critics of
Shri Pai. she said that the theory of Natio-
nal Sector is nothing but mobilisation of
private money for the public purposes. We
need increased production urgently and
what is wrong if private money is used
for the public sector to achieve increased
production?

One of the mujor public sectors in this
country is banking. About 86 per cent of
banking is in the national sector. The
balance 14 per cent is in the hands of
either the private sector or foreign banks.
When nationalisation took place in the
year 1969, the total deposits were of the
order of Rs. 3,800 crores. Today the
banking sector has deposits and working
funds of nearly twelve thousand crores.
The Government has evolved many sche-
mes to help the poorer sections of the
society and to take banking to the rural
areas. The banks have opened thousands
of branches in the rural areas and are
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areas. Agricultural sector, small-scale in-
dustry, cottage industry and small traders
are getting benefit from the banking indus-
try more than ever before. The system
of differential rates of interest has helped
considerably the export trade.

As one who is closely connected with
the banking industry, I would like to make
a few observations. The recent action
of the Government in making credit
costly has paralysed the trade, in-
dustry, agriculture, small-scale indus-
try and other sectors to a great
extent. The theory that the prices would
come down if credit is made costlier
does not seem to be realistic, The impres-
sion appears to be that shortages are exis-
ting ‘in the various commodities because
of the maintenance of a high inventory
by big companies and traders due to the
availability of finance at cheaper rates of
interest. This may be true to some extent
but the decision to increase the bank rate
to 9 per cent and fixing the minimum
lending rate at 124 per cent by the
banks, allowing the commercial banks in
the country, both nationalised and in the
private sector, to charge rates of interest
according to their whims and fancies, is
leading the industry and trade to chaos. It
is common knowledge that if the industry
or trade is obliged to incur more expendi-
ture, the cost of production goes up and
naturally, it is passed on to the ultimate
consumer, thereby pushing up further the
prices of commodities. Really, how can
agriculture or the small-scale industry
survive borrowing at high and prohibitive
rates of interest? The normal lending rate
of the banks is now about 16 to 18 per
cent. In some cases even the nationalised
banks are charging about 25 per cent inte-
rest. Indeed, the banks are given a free
hand to charge any rate of interest they
choose, whereas a ceiling has been fixed
for the payment of interest by the banks
to the depositors. Owing to all this, the
banks are making huge profits without
corresponding service to their customers.

Prior to the increase of the bank rate
and the increase of deposit rates ip the
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recent past, on the basis of the old deposit
rates, the cost of money to the banks used
to be about 5 per cent, whereas the lend-
ing rate used to be 8 to 10 per cent. N
Today, although the cost of the money
remains around 7 to 8 per cent, the
average lending rate has gone as high as to
16 to 17 per cent, thereby allowing the
banks for making undue and undeserved
profits. Hence, the demand from the bank
employees for higher wages and dearness
allowance on the basis of the illegitimate
profits year after year. The wasteful ex-
penditure on the part of the banks is ever
on the increase, (Time bell rings) Another
five minutes.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : No, no.

SHRI K. L. N. PRASAD: Why this
special treatment for me?

THE VICE-CHAIRMAN: The time is
rationed.

SHRI K. L. N. PRASAD: Corruption
has crept at some levels into this sector
also, not only for granting loans but for
giving jobs at the lower levels, namely
clerks and peons. In view of the attractive
emoluments offered, by the banks, poor
people, although they cannot afford to
give bribes in sizeable amounts, are, with
great difficulty, raising loans even at
exorbitant rates of interest to pay these
bribes.

Unless this is given a serious view and
corrective steps are taken in proper time,
the situation is bound to deteriorate further
and many undesirable evils will creep into
the other public and private sector orga-
nisations.

The working of the banks both in the
public and the private sectors requires a
thorough probe, preferably by a Parlia-
mentary Committee. Undue credit facili-
ties are being allowed to some industrial
and trading houses. The instructions of
the Banking Department or of the Reserve
Bank of India regarding proper assess-
ment of the credit needs of the industry
or trade seem to remain on paper only.
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[Shri K. L. N. Prasad]

to’ say that there is
there is chaos enough
immediate probe. I feel
that the time has come to review the
question of existing expensive  credit
policy in the interest of production in all
sectors. (Time bell rings) Two minutes
more,

I do not mean
utter chaos, but
which requires

Our economy started deteriorating_ very
steeply with the Bangla Desh war when
we were obliged to feed millions of re-
fugees and this was soon followed by the
world oil crisis. From about Rs. 400 to
500 crores, our oil bill has gone up as
high as 1,200 crores of rupees. In ad-,
dition to this, we are obliged to import
foodgrains. Naturally, all these difficulties
coming one after another have led to the
present severe crisis in our economy.

Our Government deserves hearty con-
gratulations for the efforts it is making to
find oil in our shores. That should have
been done long time back. However, we
should be happy and content with the
speed with which the work is now pro-
gressing. The O.N.G.C. and its dynamic
new Chairman deserve full compliments
for the excellent work they are doing. If
the drilling operations which are going on
the Bombay High and at various other
places in the country go on with the same
speed, there is every hope that we would
reach a reasonably comfortable position
in the matter of oil resources within the
next two or three years. If only we be-
come self-sufficient in the matter of food
and oil and further take steps to increase
our export trade, our economy will de-
finitely turn the cormer—I 'am skipping
some of the points for want of time Sir.

1 am glad that the direct taxes, parti.
cularly the income tax, have been main-
tained at the same level as earlier, except
a little marginal increase in the rate of tax

[RAJZA SABHA]

in respect of closely held industrial com-
panies. It is heartening to note that the
bold step taken by the then Finance Minis-
ter last year in reducing the higher slab |
of income-tax rate is yielding encouraging |
results. !

~
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THE VICE-CHAIRMAN : (SHRI V. B.
RAJU): Kindly make your last point.

SHRI K. L. N. PRASAD: Every one
was hoping that the minimum taxable limit
of Rs. 6,000 would be raised to at least
Rs. 10,000 taking into consideration the
unprecedented price spiral in all commo-
dities, this step would have helped not
only the low income group, who deserve
all the sympathy, but would reduce the
workload of the tax collection agency to
enable them to concentrate better on big
assessees:

In respect of non-banking and non-

financial companies. . . . .

THE VICE-CHAIRMAN : Last point.

SHRI K. L. N. PRASAD ;. . . the ex-
penditure incurred in payment of the in-
terest paid by such companies is limited
to 85 per cent. This step, in my opinion,
will not help higher production. When
the banking sector is unable to meet the
full requirements of the industry at
reasonable rates of interest,- why should
the industry be deprived of public borrow-
ing?  As I have mentioned just now, at
a time when banks are taking undue ad-
vantage of the.situation in charging high
rates of interest, why should the industry
or trade be deprived of this facility ? As
long as these institutions utilise the depo-
sits accepted from the public for achieving
gréater production and maintain the price
level, why should there be any objection ?
Should they not be allowed to take their
chance in this competitive world? I ap-
peal to the Finance Minister to rgive his
second thoughts to this matter.

The curb on dividends has been relaxed
and I am sure this step will further aug-
ment the resources to push up indusirial
development. For this corrective step, the
Finance Minister deserves our compliments.

(Time bell rings).

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): The Chairman has a very un-
pleagant duty to perform.

.

7’

in
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SHRI K. L. N. PRASAD : The Finance
Minister should have completely avoided
the tax on bidis, cheaper cigarettes™and
inferior quality of tea which gre consumed
by the vulnerable sections of society whose
life has become miserable owing to the
high cost of ‘living. Tor millions of our
people, perhaps the only luxury, if it could
be called a luxury, is the smoking of a
bidi or the drinking a cup of tea. Why
should this also be taxed ? Several Mem-
bers have already spoken against this and
[ hope that the Finance Minister will re-
vise his proposals in this regard.

Much has been said about the difficul-
ties of the manufactugers of khandsari
sugar. [ am sure that the Finance Minis-
ter will give his sympathetic consideration
to this item.

In conclusion I would like to say that
1 do concede that in a developing economy
new taxes are inevitable. And having
conceded it, I should add that, by and
large, the Budget ptoposals of the Finance
Minister deserve our whole-hearted sup-
port. They keep in view the need for
achieving increased production in all sec-
tors. What is needed is only a small
correction here and a minor adjustment
there in the Budget proposals. This could
be done at the time of passing the Finance
Bill.

st e i fagrdt (wey wew) : @v-
qATETE W1, 999 98 & ag SAT Fgar
g 5 #ar AT ¥ AT AT 6AT @A FX

wEre

IT-ARTEqeT (Y FYo Yo TH) : W 10
fae & o= A9AT WU @ B |

Y fiwx ww fAa A, 9w #E
gifafeder R F7 STRA TEY AT &)
7 G WL &1 WE-SAET gAar § | 9% 8
aw< & B gnrdl difafers fedmra & 919
a1 wrartys A s a5y i3 § IT A
#Y I 9g99 ¥ fad g 99 ) oF q197
¥ w9 7 SO 1@ &) Tz 0% mEwan
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F IO T aAET ST owAr g1 wEwi
F HTAY @A g7 g6 W94 fadw v aww
Far g3 AT 77 A FEar o5 5 zAR
@ St ey ITesd 3, d9q fehds &
HIT AW FV a6 F AW F €T g A
T5T § A=RI TR AT | 3 499 o9 gw
gary Feafafes ofm + &, s Aw gw g
BTN E1 I77 99 2 | T wwAar g o
T A H gare fa A@dr o gagery w7 -
FEg AN A H FTH §F TF ABAA (el
&1 zEF fT & 3% aurd I g g
ITGATEAE Y, ¥H g9 9% fqare ad
wAr g4 gg @ grm R oW e g
@A FAT AT ! ST gH AW F TF AT 9%
faame %3 § o7 989 QAT £ 1974~75
af F qw oI g ) T a7 397 g 3 f
SH AYT g giea #1 W? S¥ §6T 2
&1 gfefeafaat ag 9t @& gk 2w q 39mww
a7, 8 W & gET o AN, wrw &g
@ oA, AW F AN AT, CAFATd
qﬁgqmﬁt@m,ﬁqmm@m,
fowd afommeasT g7 amge & 3T F Ham
HT @ 9V TAT WIS-ATY ZATS SAVT-geal
¥ ot frage o1 @ A7 | gEI I FEe
EANE = B TR = 1 . B 1 S+
A e TE TR arET F I
¥ o1 gw AW w4, 99| qwE 4, Ia%
g W 9gT FH AW W@ &1 TH HTET
Ty free a9 & wvsY gAR ¥W K @G ¥
ggaT s gf 1 T gl ¥ A fred
a8 gATq e gl 92 9w fERr wamoama
a% @17 WET 7 §o ST {FG e sy
sfaw wfeargar & a9t 3T frar w1 w@
Teaf o7 qavaeT w3 & fag f & o

qumd A | AR a9 TW g WS F @
Forz am f&d 7@ | WA FT AR qgET ™},
THET S AE T | 3 OAF ¥ aqrd few-
fret ax FT 9T AT AR F a9 Y
Zd W # 7@ WiaF Flewd Arqes qfw ¥
| EE AT gR A W A e fn g
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[sft wiwT s frandd]

E T gARATA A JFAF TANE, WA
awz FY IqRA &1 TGN A FAT §, T
7z a9z guTe 39 & e & AU fAargEe
¥ gaw 27 afz A 19 FElfedl 9% %W
aE BT FGT ST A 4g T9T I F AT
nveT a9 g | afx g FANEA 9% g7 ¥
g9z 1 3G a1 g9 9 § & gar faw war-
@ Y TW a9 AT AN § FTH GHEAAT AT
L

AR AW & [E-SqATAT FT AL FY
JOTER ¥ TR 9 3y gyw 2w & feg
Ffy 7 agd wgd & | WK B & geqw i
Fr T FA a1 IIHT HAT AR W@ F
TR AIUF I 9% R0 HIX T FATH &
FAT agdr & df JEHT §9  =el] 9T qE
ggar & 1 4T feafs & g% ag ¥@ar o
T 7 9u agy & fod ase # wfusr
mwﬁﬁmfrﬂéama@ﬁ.wéél EG
gfte & aft gu @ a9z FI3@ a1 7 FEN
q3m f& gare faa A < 7 Ffw 3 sEraT
1 ggw ¥ oo oo i feerg wr gfa-
gt gueEg w4 & fag aur By ¥ 49-
fuq g 9T 98 wledArsa T wfR FT IAT-
a9 SEnT AT gEfAEAr & & 1 gAY gATC ’W
T Ffy gaEd agur) M a9 g@a fag
193 0T &8 @ T ¥, AfEw 9 W FG
¥ fag 270 % WA @ T 1 9E WA
F dF § f gae faw Wt 7 v fa-
fofee® asi & €19 997 T 4T ¢ | €9 Gie-
aTee & fAag e ad § Ay T9d W@
7§ ¥ g9 g9 A § OF A9 Heg HAW@ F
arR & WY FgAT AEAE WR T|IW ag §fF
FIgr 7 0F 9 dFT GlEATIC FIGFT

AT FT W AEEW AT | gWA W E F |

g I WS A1 T W9q {9 6 W@ g,
e fredl FTRO0T &, & 78 awma 7 et
FTonl ¥ arwfas wTOM & agi 9T FR
FCAT &9 & 14T & W WEAT FEBT IIT F
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frar gar s @ W1 A AT A TG
& 3 gg & 7z wgar A g R o
HEATINL Eﬁ"r‘gq'ri IWHF ganr HfeAs B
AR 9 F=ar 9 7w FAST w94 g™ o
FCAF § IR T TER F AT R Fq
FIAT ST TGN & | 4g A qez @A @
HIT F@T & Figar A TG AT § I9qe
g1 gga-mifes s g S faw o
F FW AT § W WA AEAA ¥ FgT W
FiearEee F1 &FT F@W FV AT GHAT 2
AT I/ FIETT & F9 q9 § O FQ
afF F6 T agr G FT AR |

gvﬁmﬁﬁhw%aﬁﬁq:@“rél
WA FF T 140 FAUT WWIE, 72wl & fgedy
¥ 900 FUE @ § | TW EIY & WYY BgAT
¥ I AT, Rl TEIA A & qFAT &
gl W& AT, AfET oy awr @
e q 3@ frar 7 avf & &= ¥ gera
g 99T K &7 STET E ) AT g v
aifgy f5 greed o 99 &)Y arad g
| AR 9NT IET BR-8R T gue
9id €uF aAr J1igt | w99 a¥ <
F A7 A1 €Y, 77 u3w F fawrden & w5
t, 387 @ a1 fF farddt & aga swser
AT g, I3 9T 2,000 AERT F ¥
eigaT a5 § 1 ar F Aol wae wearhe
o9 gHe Lug N | § qew 523w # aq
T A O/ E M- AR FowvEe
&, gl & a9« 91T T g g, Tgi faz-
229 I¢ AT FAEY G & Fy@ewr a9 7
gl W T W W@E 9% WY Are a2 |

HI0HT $0 F fag sfearsad 37 mavgsar
g afeT Iay WY savar faard & araegsar &1
afz wig o= ¥ @Ig STEg FO 9 @7
TOH FEA AF & A g1 e &, A
TR A # foard #lew 23-30 whew ¥
ST AT §, WA AW A M W L agi
89T § 9a fF wea MW & afadrafami
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fAererel #-—mgrEY, T, Ay, |19 genf
ag-981 Afzar faged & A o amz
# AN qgA &, Afww g7 afedr w1 gz e
e femgz § agr ogur & &t swA, #
Ag Fewl AW gz 5 oIm ogmIdedm A9
frar 71 freztarsme ) 39w @i W ¥
fas #1e s, a7 T w39 97 wfa-
FR G W7 717 § Fag fr FgT g g v
T T TaHE 99 Afewy F o 47 AF A
TGW FEY FT GFT FL | W OATART A€
afegi § IR*tag qoAw fad wac sl
g1 9T AYAG TAqEH g9 ANE OF & AT F
219 § 7@, fas wdw & afzat agd swat &
ST 9T AST ITHT ITACT G AFAT B, G
zﬁmﬁ w¥BT IGAM IAHT TF AGAA ATH-
q2 FAM FC FET AMIT 1 FAA L€z A9
A A W qraEr A

g6 qag q F woF wgAr Tgar g w
Jrawieqs S, @A F AHa F g § AN
WA ¥ g0 A7 AT A7 Aeq AIW F
A9 § A1 AN g SAH F9 BR-BIE 4
Wiiwe® WY W3 ¥ IRE AWAA &
@, QT A AAR A TG AT OTF I AL
HISige SAR FT AT G E TAAIT F I,
i NFFz f|E 12-13 919 TFT AHAH
frs @ntr, =g Peeoyz a9 ad) gastiar a1 ?
WM W2l 10 AT TgR @ g AF13 A8
&y gEtae @ 99 | g #ifE 3
Terad & wrg feege g a1 g7 dev wTd
¥ agrex fermge st § SAm Mo & SO0
arfe gurdt e &1 a9 9ol a9 AE 4
Ffe T I T TF
6.00 p.M.

JIANTEAT [IIRA, TA A 225 HUS
Tqd FA AN IV A FIAGT AU F | AT A
125 0T ®GG &7 HET a9 § IIAET qGT
g1, afed 9g G129 FL 600 FIT TH &
FAC E1 NGT 97 ) g9 AT 225 HUY EIF
FT AT FAATAT TAT 1 F AE AT AL-
wEe & faard Jgr g oafz wwa 3eaRd
4 RSS/75—10
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TIA F A FB X AT TS FT HISgaAwT
qIVT AT AT AFGT 21 A A 225 FUS
§99 F1 A1 JAATATTAT § WX GEWT@AT T5
gfe 9z oer w7 AW A ag W W
qE TS & S 92 AT §, TH) 387 A
Gar 7R gt & f5 wfasor S gue fas
B URF Az &1 oW qw ¥ A oW A
AATIEAT FAT & IAR EHAMR qTA
gt & AR wgm oA R aedm
AIFR F1 A AT R ergA(maw fefgfaq
= F T WA AfEq A IR W
FCAT AMEE 6 F 92 71 awe TRA A W],
#ifF TARTa9E X M A gRANA AT 3 |

» ¥A X, & 77 feaew & A § fe
gL AUT ACEIY F 9 AAGATR gy, WS,
| FTTHT, W a%g T AT AT F | g AWA
i FOA 27 FUL AR T2 AT F 419 2 | HR
|

58 FUT A q 27 FUE F QAT A5 & 19
NFT AT FIA 2,1 IFK A< H S R A
fowa FCAT Tifed | & & Fad FeT A g 6
| St 27 qrEEl AR & A §, 9§ IF

ALHTL 372 qTadf ATEA F FIC TSR FT WGeA

@Y F@! AT IF F A0 & (AC JAETE
AT WEAT; WY @QET AW-HA AN AGT
AT &1 AT R 39 qF fFR wEIE |

i T W=l F AT | g W1 9ve gegd fwan
Doy g, I9ET gAY AT )

NAGARAJA MURTHY

(Karnataka): Mr. Vice-Chairman, Sir. |
rise to support the Budget proposuls
jbrought by the Finance Minister. Under
| the present circumstances when the coun-
try is undergoing a crisis, a better Budget
| than this could not be presented. The
| experience and knowledge of agriculture
| finance, industry and planning have enabled
the Finance Minister to present a balan-
ced budget. I congratulate him for giving
priority to agriculture and energy.

|
|
|
\
\ Sir, with the short time at my dis-
|

|
|
| SHRI B. P.
|
|

posal, I may not be able to deal with all

the aspects of the Budget. But I would
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{Shri B. P. Nagaraja Murthy} , persons, 65 per cent of the total in-
vestment resources is approprinled for the
like to confine myself to some observa- | public sector which accounts for 3.5 to
tions relating to agriculture, being myself | 6.3 per cent of the national pioduct. The
a born agriculturist and an agriculturist ! private sector which accounts for about 87
by profession. Sir, it is a great dilemma | to 92 per cent of the national product re-
that a nation where 70 per cent of the |ceives the remaining 35 per cent. As the
population is engaged in agriculture, and |industrial part of the private sector gets
which is a  predominantly «gricultural | preferential resource allocation, agriculture
country has to get food from a country | has somehow to manage with the leftovers.
which is predominantly industriulised, that | Most of our economic ailments have their
is, US.A. Some efforts should be made | roots in this malallocation of our resources.
by giving agriculture top priority and by | This malallocation for agricuiture is the
giving some more incentives for agricul- | crux of the problem of the low overall
ture to make it self-sufficient. productivity of agriculture and of our fai-
lure to achieve food self-sufficiency in-spite
Sir. 70 per cent of our pojulation de- | of the high yielding varieties of sceds and
pends on agriculture and nearly S50 per | the progress we have made in ngricultural
cent of our national product constitptes cchnology.
agricultural  output. Agricultiie is the
foundation for the ecconomic development Sir, land veforms only will no: result 1n
of our country. and economic. being the | hlgh productivity of agriculture unless we
heart of politics, India can’t te a politi- ’ provide good seeds, fertilisers, irrigation and
cal power without the deve'opment of | power. Another drawback in the land re-
agriculture. This is how U.S.A has grown ! forms is that unless there is legislation to
to be a political super powcr. Unless | prevent fragmentation and sub-division of
we first Ludd a sciure, sound and vigu- l fand and an anendment in tie law of to-
ous agricultural base on which the whole )' heritance, the farmers in our country will he
economny rests, we cannot achicve intern.l | reduced to utter poverty and ultimately de-
and external economic Viability. This viabi- | mocracy will have to give room for com-
lity is linked up not only with domestic, | munism.
political stability but also our international
political stature. In India, an investment of | Sir, according to the statistics availahle,
Rs. 1 crore in agriculture would produce | 7.5 in every 10 hectares of Indias sown area
an output of Rs. 57 to Rs. 69 lakhs annual- | is under foodgrains. Roughly 53 per cent of
ly, in iron and steel Rs. 19 lakhs and in | the national labour force produces food.
textiles Rs. 36 lakhs. This leads to the ! Our food deficit represents but 3 to § per
logical conclusion as to why in the order | cent of domestic production. Modera tech-
of priorities in our investment policies, nology can multiply food output by several
higher preference should be given to agri- | times the national average yield provided
culture to achieve faster economic deve- | proper allocations are made for the develop-
lopment. ment of agriculture. Nearly 67 per cent of
the foodgrains issued by the public distr-
Sir, it is not a matter of production | bution system represented imports. Our ra-
alone. Agriculture would liquidate  un-| tioned population, i.e. about 412 million, was

cmployment at a much faster pace than)in effect fed by the world’s charity, ie. the
the same investment elsewhere in  the | charity of the U.S.A.

economy. It has been estimated that an
investment of Rs. 1 crore in heavy industsy To achieve food self-sufficiency, two
would provide employment for 500 per- | things are necessary, that is, firstly the re-
sons. The large scale industries produc- | moval of capital starvation of agriculture and
ing consumer goods will provide employ- | secondly, the assured availability of compe-
ment for 1.150 persons. If invested in | titive market prices for the output of far-
agriculture, it will provide for 4,000 ] mers. The removal of capital starvation ot
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agriculture is possible by slashing public sec-
tor outlays and putting a stop to unecono-
mic extension of industrialisation. Because
of the acute shortage of foreign exchange, we
offer various subsidies and incentives to the
producers of foreign exchange, i.e. expor-
ters. Why should the same logic not apply
to the producers of food? Wigh these obser-
vations, I close my speech.

SHRIMATI  SUSHILA  SHANKAR
ADIVAREKAR (Maharashtra) Mr.
Vice-Chairman, Sir, after hearing
the roaring  waterfall  speeches of

Shri Chandra Shekharji and many others
giving out all the details of the shortcomings
and pitfalls of the Government and its po-
licy and the grim picture of the working of
the Government, I, who is not an economist,
in my own humble capacity, would like to
hold a small lamp of hope and faith in the
Government’s economic policies and its plan-
ning. Mistakes are always made, otherwise
we are not human. Diffcrences of emphasis
and working are always there but it doey
not mean that we should summarily opine
that everything is wrong.

Sir, in framing these Budget proposals, the
Finance Minister had a very difficult and 2
very delicate task to perform. The first step
that he had to take was to accelerate the
economic growth both on the agricultural
and the industrial front and secondly, to
maintain some price stability. The very fact
that the prices of certain essential commodi-
tics did not shoot up after the Budget was
itself un act of great relicf to many consu-
mers and especially to housewives who al-
ways used to sit up tight keeping the fingers
crossed not knowing what the items are gb-
ing to be on which the axe of the Finance
Minister is going to fall. For the first time
this fear has been bslied to a great extent
after the presentation of the Budget.

And, so Sir, placed as we are in an ex
tremely difficult economic situation, me and
many other common consumers and house-
wives like me think that the Finance Minis-
ter deserves all congratulations for presen-
ting this year a growth-oriented Budget.

Sir, the National Budget is not only an
annval accounting of expenses and revenues
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but the Finance Minister has to give through
the Budget a correct picture of the present
as well as the hopes for the future.

Sir, it is not (he prerogative of the small
microscopic affluent class only to sit in judg-
ment but also the common people who bave
an equal right to say. something about the
Budget. Sir, irrespective of any other pres-
sures, specially where it is well known that
this is the pre-election year, the Budget re-
flects the underlying main stress on the eco-
nomic considerations. This itself shows the
determination to overcome the critical peroid
by introducing a number of measures for
the different sections of the people. And, as
the Finance Minister has said, it stresses the
proper investment priorities, optimum capa-
city utilisation, maximum production, effici-
ency and curtailment of non-essential con-
sumption items. In a situation where almost
evervthing is being highly taxed leaving no
scope for further taxation to raise the re-
| venue resousces, the Finance Minister inven-
ted a new concept in the form of excise
| taxation on all goods produced for sale or
b other commercial purposes and thus madec it
} logically a sound proposal—why some goods
, should have excise duty while some should
'have none. The battle against the prices
which was stacted about a year back has
become more favourable because of the
pumber of bold measures taken by the
Government to bring down and slacken the
price-rise. The Finance Minister has correc-
tly emphasised the need to boost the climate
for savings and investments by offering a
nuomber of incentives like exemption from
wealth tax for a period of five years for the
new companics engaged in priority indus-
tries and also by offering a special incentive
for investing corporate savings in new com-
panies producing fertilizer, paper, cement,
etc.

Sir, much is said about no relief being
| given to corporate sector. But it is not truc
as the Government is really concerned over
their financiil problems and would like ta
give whatever cooperation possible to them
| m the present circumstances, ¢.g., the divi-
dend restrictions have been loosened and
' the Act will also be suitably amended.
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[Shrimati Swvshila Shankar Adivarekar]

Sir, similarly, there are a number
welcome gestures for middle-class people,
fike higher house rent allowance, travel
concessions, hlgher permissible deduction
for contribution to provident fund and life
insurance premia etc. A proviso for deduc-
tion of expenses for higher education of
children per individual having an annval in-
come upto Rs, 12,000 is also noteworthy.
Sir, all these saving-oriented income-tax re-
lief provisions. no doubt, deserve mernt,.

of

Sir, I would like to make some observa-
tions. First is that the bonus fo. non-with-
drawal of provident fund by Government
employees should be extended not only to
the public sector but also to the pirivate sec-
tor employees covered by the provident fund
scheme. It is very necessary today o sce
that the large number of people withdraws
less, spends less and saves more,

[RAJYA SABHA]
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ever small way, the most valuable foreign
exchange. Sir, this scction also deserves
all encouragement from your Ministry.

Sir, T whuld like the hnan. Minister to re-
consider the fresh levies on essential commo-
dities like tea and bidis. Today, Sir, a small
cup of tea and a puff of bidi are the only
luxuries of the poor class. Sir, you may
well argue that they are vices mot to be
encouraged. But, Sir, looking at the other
vices like drinking, gambling, etc. that arc
prevalent in this class, these vices of drink-
ing tea and smoking bidi are comparatively
less harmful. So why make the availability
of these items also difficult and make them
beyoud the reach of their budget ?

Si. another thing to which T would like
to draw fhe attention of the hon, Minister 1s
that it is wrong to presume that synthetic and
nylon material is used by the affluent class.
In fact it is more patronised bv the ordinary
middle class people because of th¢ economy

Sir, another point is regarding the num-|in using it. It saves time, money, effort,
ber of complaints we hcar about the cum- | power and energy and today any working
bersome procedure involved in the 1ssue of | woman will prefer this variety of clothes to
licences, permits, etc. If this procedure | other cotton varieties. Siv, I am sure you
could be rationalised, §t will stop to a con- | will give a thought to this. Indiect taxes
siderable extent the underhand dealings that ] on these items could, however, be easily pas-
are prevalent at present. - sed on when there is a better and favourable

{ climate when the prices will come down

Sir, another problem that causes anxiety ' and the monetary conditions will improve.
is the rise in market borrowings at an alarm-
ing rate. Although recently the working of
the public sector has considerably improved,
much more is yet to be done to reach the |
target of efficiency and economy, specially[
when we have taken over moce than 100
sick texule mills which also adds to tie | to provide employment to those unemployed
challenge of working of our pubiic secter, ”m the rural sector. If the Central Govern-

ment gives sufficient impetus to make this
ic(periment a success, 1 think, Sir, many
foreign dcbts. Our increase in eaport as # ot!ler States will follow ﬂfis exgaerim‘ent and
shown is more due to highe~ prices in the !thls \tvﬂl help to a considerable extent i
toreign markets. Fven the Economic Sur- | rf:ducnr'lg the unemployment problem  spe-

cially in the rural sector.
vey has suggested to make export more
profitable and there should be growth in
the physical volume of exports. Sir, here T
would like to draw your kind attention to | trial section are a huge potential force. But
a number of difficulties that the small in- | unfortunately the employment of women in
dustries and handicraft industries are fac- | this particular section is going down, Their
ing to export their goods to earn, in what- | capacity, talent and creativity are not fully

Sir, the State of Mahavashtra has made a
very welcome beginning by introducing a
sort of ‘need-based tax’ on all those who
are employed and earning more than Rs.
400 per month to pay towards the scheme

The next problem is that of increase of |

And the final thing, Sir, is the working
women in all fields, specially in the indus-
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utilised. Sir, the States can do much in this

respect if the Centre gives a lead and help ’

women improve their #b opportunities spe-
cially in the fields where they are suited
most. I am sure the Finance Minister will
give due consideration to this aspect also and
allocute funds for starting women polytech-
nics all over the country and also train them
in organising a public distribution system on
a co-ope.ative basis. Women will no doubt
do a good job in this field. I hope that the
optimism expressed by the Finance Minister
will be a reality through the co-operation of
all concerned. If we just sit and find faults
nothing will be achieved, So, let us make
the most of what we can do to tackle this
problem.

The Finance Minister should not put up a .

lonely battle as the only person responsible
for all the economic ills, but let all of us
put up a concerted battle to win this war
on the cconomic front.

With these words, Sir, [
Budget.

welcome  1his

.

SHRI G. C. TOTU (Himachal Pradesh) :
Mr. Vice-Chairman, Sir, T associate myself
with other friends in complimenting the
hondle Finance Minister for presenting a
realistic Budget. Sir, it was a formidable
task to raise funds without adding to infla-
tion. The Finance Minister has not only
admirably succeeded in raising funds for
meeting the expenditure at current level, but
he has also been able to raise higher alloca-
tions for agriculture, power and coal, This
country has been very fortunate in having

a very good leadership. That is why, it is !

still the greatest democracy on earth while
in our neighbourhoad dictatorships are cori.
ing. It has also made great strides in indus-
trial field, economic field, scientific field.
culminating in the atomic explosion. While
much earlier we could not make even sew-
ing machines, now we can boast of making
not only cars, trucks, locomotives and air-
craft but even the most sophisticated things.
The indigenous content in the machinery for
generation and distribution of power has
gone up from 14 per cent to 84 per cent.
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i But, alas, in spite of all these achievements
the sum total reflects a population of 50
per cent below the poverty line, and we
must look into the reasons for this. The
fact remains also that the growth of
national wealth is only 3 per cent against
population rise 2.2 per cent. The
Economic Survey has listed four reasons [or
our difficulties. The first is the low agricul-
tural production, The second is the increase
in petroleum prices. The third is the sharp
}increusc in imports consisting mostly of
- foodgrains. Now, Sir, out of these. we have
" no control over the prices of petroleum pro-
;r ducts. But we cannot get out of the responsi-
{ bility far the other reasons, e.g. low produc-
tion of foodgrains in our country, where we
| have spent crores of rupees and if we have
" not been able to do better, we must look

“into it, T feel, Sir, the two main reasons for

that are too much expenditure on Govern-
lment machinery, particularly on unproduc-
i tive expenditure, and creation of too many
levels in the administration, an administra-
| tion which is not now capable of taking any
+ decision, not to talk of swift decision. In our
| enthusiasm for creating a welfare State, Sir,
j we have created too many departments.
| Each department is now suffering fronv lack
" of funds and its frutile here to give any sug-
Egest]ons in that regard. There is no doubt
that the Indian Administrations is verv good,
but it is again very unfortunate that we have
perhaps created a system uvunder which the
young men when they enter Government ser-
( vice are quite enthusiastic, but after some
years they lose the habit of applying their
mind—the system is perhaps so frustrating.
Therefore, if you look to the implementa-
tion and execution of our policies, I am
sosry to say it is one of the lIowest in the
whole world. We have created too many
levels in administration and it is practically
impossible for the machinery to move faster.
Mahatma Gandhiji had said that the least
governed society is the best society. But,
our whole stress today is on opening new
Ministries and departments to cater to the
fancies of some people on either ideological
basis or sedtional basis.

They forget that these meastuires are ma-
king the poor people poorer. The fact re-
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mains—you look to the Social Weifare
department; vou lok to the Development
Department—385 per cent of the Budget al-
location is eaten up by the establisment it-
self, It is a mockery to say that wz have
spent a crore on social welfare or two cro-

reg on this when the whole expenditure is

eaten up by the estublishment itself and a
situation has come in our country, particu-
larly after this financial stringency, that each
department iz suffering from lack of funds
and, therefore, each department is not crea-
ting any impact at 2ll in the country, J do
not know why we consider only in teims
of finances. We feel that this department has
spent Rs. 5 lakhs and that it has done ifs
job while we do not see whether it has been
able to create any impact in the couatry or
not. If we have the funds, lot of activities
can be there but suppose we do not have the
funds, then we will have to chalk out
priorities. We will have to give up some
of our activities. Just see the budget Just
see each department. There are sub-sections
and sections and every new prson coming,
adds ten more sections and, therefore, the
whole amount is wasted.

1 do not want to take up much time of the
House. Even if you lpok to the scientific
research and training programme in the
country, it is appalling to find wastage theie.
They are building theatres in the pazme of
scientific research. Everybody every time is
not only touring this country but going out
of the country in the name of training faci-
lities. We are spending on touring and
talking of small savings which are contradic-
tory to each other. Are we not spending
lakhs of rupees on the publicity of all or
both. A man can either tour the countiy
or he can just save for himself.

In the name of tourism, as one hon.
Member said, we have created such palatial
hotels that if the Moghuls had lived today, it
would be their envy. They were yet to
enjoy those living facilities which in the
name of socialism and in the name of tour-
ism we have provided for the Indian pro-
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ple. As my friend rightly said, 85 per cent
or 90 per cent of the occupancy is of the
Indians and whatevel rise in the fare or rent
you may bring in, it is not going to make
uny difference because it is the expensive
class which lives in these hotels and thatis
going to be debited to the expenses whether
they are the executives in private industry
or public industry or joint industry or na-
tional industry or whatever it is.

Another unfortunate aspects, as I said ear-
lier, is the unproductive expenditure. In the
last 20 years it has jumped up from Rs. 200
crores to Rs. 3,000 crores. And ihen, Sir,
there is duplication between the Planning
! Commission and the Government of India,
. between the Government of India and the
. State Government, between the State Go-
, vernment and the Panchayat Development
i Department of that very State, The same
!type of work is being done at the same
itime by several agencies. In the name of
f

social welfare schemes. the welfare is o
| of the personnel employed in those
ments.

SHRI G. LAKSHMANAN . Therefore,
you oppose too much of centralisation.

THE VICE-CHAIRMAWN (SHRI V. B.
RAJU) : He is refeiring to duplication.

SHRI G. C. TOTU : One rural indusirial
project centre in one of the States—there
were 52 in the country——was said to be one
of the best and when it was disected, it
was found that its only positive work is the
distribution of Joans worth Rs. 6 lakhs
against its own establishment costs of Rs.
2.75,000. There was another Designs Cen-
tre In a State. This Designs Centre
was to supply designs to the various
co-operative societies in the whole State.
Its salaries alone amounted to Rs.
110,000 and if you “consider all other
expenses and the departmental expenses, the
total expenditure was Rs. 3 lakhs, When it
was assessed as to how many designs it
has designed and what was the total volume
of production, it was found that the total
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volume of production was only worih Rs.
10,000 against an expenditure of Rs. 3 lakhs,
I give one more instance of a Sericulture
Division whose job was to popularise produc-
tion of cocoons and they produced cocoons
worth Rs. 6,000 at a cost of Rs. 1,70,000.
Now, Sir, where are we leading? On the
one side, there is the rural sector working
ten to fourteen hours a day. There are fac-
tory workers also working eighteen hours a
day and shopkeepers working fourteen hours
a day. What is the position of our elite ?
What is the position of our administration ?
Actually the LIC employees and bank emp-
loyees work two or three hours a day. Every
third day they have a holiday. And then in
the name of consumers my sister here has
demanded that things should be cheaper.
Why should they be cheaper at all ? The
time may come when even a cup of tea may
cost one rupee. A large section of the so-
ciety has become, parasite on others and
they do not work at all. They do not work
more than two or three hours a day and
vet they do not want that these sections of
the society, which are working twelve to
fourteen hours a day, should have two
square meals a day in the name of consu-
mer society. (Time’Bell Rings). I would re-
quest that they should at least put in eight
hours a day and work for six days a week.
I do not want to take much time and I
shall refrain from drawing the attention of
the Finance Minister to the various mea-
sures but I would certainly draw his atten-
tion to the potentialities of Himachal Pra-
desh for the generation of hydel power.
Sttuated as we are in northern India, it will
be difficult physically for the Railways to
haul coal over thousands of miles. Secing
our thermal plants, they are going to have
their limitations, This poor country cannot
afford the luxury of nuclear power stations,
by having so much initial investment. Of
course, it is said that the present hydel
power stations have not proved better be-
cause of drought conditions. Tt is primarily
because they are not only power-producing
units. They are multi-purpose and the irri-
gation content is much more. I am sure
there are so many natural waterfalls in
Himachal Pradesh and you need not create
more storage facilities. Your investment

d

MARCH 1975] 1975-76 273
would be less and in a shorter time vou
can generate more power. I would, there-
fore, request the Finance Minister, whom
1 credit with a positive approach. to look
into this matter.

Thank you.

SHRI R. N. REDDY (Andhia Pradesh) :
Mr. Vice-Chairman, Sir, within the short
time available, I would like to deal with
three or four aspects of the question. As an
agriculturist, at the outset I am glad the
Finance Minister has said that the agricul-
i tural sector must be given the highest prio-
rity. I am happy at least now th: Govern-
ment of India has realised the importance
of the farm sector. This is the most im-
portant sector of our economy where 80 per
cent of the people live in rural areas and
depend on agriculture. It is because of the
past neglect this country suffers. The poet
has said : “Sujalam, Suphalam, Sasya
Shyamalam”. This country, which should
have been an “Annadata”, has become a
| beggar of food. I am really happy at least
i the Government has opened its eyes to the
i most important aspect of our development.
t Unless you develop agriculture, unless you
put money power in the hands of millions of
peasants, how can you develop your in-
dustry ? Itsis the wrong slant in the entire
planning that has brought us into this <itua-
tion. I am happy that the Finance Minister
"has come out in his speech sayinz that the
highest priority will be given to acriculture,
but I am afraid the fine sentiments are not
being translated into action. Allocations for
agriculture arc quite meagre. Considering the
impact of agricnlture on the entirc economy,
considering the share of agriculture in the
gross national product, the allocation is too
meagre, For instance, agricultural research,
which has really done a remarkable thing in
this country, has been allocated Rs. 23 crores.
Last year the allocation was Rs. 19 crores.
And if you take into consideration the
’!deterioration in the value of the !rupee,
- this amount of Rs. 23 crores is worth
lonly Rs. 19 crores or even less. And
even in the case of seed production, it is
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the same thing. It is no use giving out
good sentiments and good words. They
have got to be translated into action. Un-
less agriculture develops, unless we become
self-sufficient in food—not only is it a
question of our prestige, but also a ques-
tion of our economy—we can never get
over this economic crisis. We are in a
serious ecconomic crisis. On the other
hand, if you look at indusiry, everybody
knows that we have sunk crores and cro-
res into the heavy industry, and what is
it that we are getting? They say that we
have just come out of the woods. I do
not know how long it will take to come
completely out of the woods. That s
the situation in our country.

The next thing is about energy. 1 have !
received a communication from my place |
that today, for us agriculturists, the Gov-\‘
ernment is giving three hours of electri-
city. If three hours of electricity is given,
how can agriculture go on? How can
food production go on in the country ? 1t
is the saddest situation existing. This‘1
should have been given top priority. At
lease now, the Finance Minister has said |
—I am glad—that power should be given
the highest priority. But I read in the |
newspapers that super-thermal stations will |
be taken up only in the Sixth Plan. Then, |

Sir, all these good words will be of no

' not and whether it
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What is the situation about
the administrative  apparatus ? Hones-
tly speaking, with my little contact

with the administrative machinery in the
country, I can say here that it is, by and
large, be devilled by inefficiency, irresponsi-
bility and lack of integrity. With this
apparatus, how can development go on?
It is impossible, unless a big change is
made in the entire administrative machi-
nery. My friend said so many thiegs
about the administrative apparatus—the
duplication and the triplication and the
tyranny of files. The entire administrative
apparatus should be saved from the tyra-
nny of files. Why don't you go into this?
Why don’t you see whether the instrument
of machinery that you have is useful or
can discharge the
social and economic aims that you have in
view ? This is absolutely a useless imstru-
ment. It does not have a national outlook
by and large. It must have an outlook for
development. Does it have that, Sir ?
I doubt it very much.

SHRI G. LAKSHMANAN : This admi-
nistrative apparatus was given to us by the
British.

¥

SHRI R. N. REDDY : That is an
obvious fact, and it is continuing. When
we are a welfare State, when socialism
is our aim, should not this instru-

use. Unless we improve the power posl-\ ment be changed? It is said that for a

tion, unless we improve the potentialities |
of energy amd supply it to the agricul-
turists, we will not be able to get out of
the economic crisis.

Sir, my friend who spoke just before
me had a very good point to make. 1
actually wanted to stress on that. Now,
I cengratulate the Finance Minister for
having given a thousand crores more than
last year for development plans. We must
have development; we must have growth.
Unless we have economic growth, we can-
not get over the crisis. We sit here and
give all kinds of Plans. But who is to
implement ? The instrument of imple-

meantation is the administrative apparatus ?

person to work properly and honestly, he
must have the fear either of God or of
State.

These people have no fear of the God
at all because these people believe only in
one God and that God is the God of
wealth and they believe that with their
wealth they can purchase all the other
gods. They have no fear of the State.
Not only these people, the richer classes,
the smugglers, the blackmarketeers and all
these sections are so arrogant. They think
that they can buy anybody with their
money power. Unless this atmosphere is
changed in the country that people should



281 The Budget (General) [19
feel that it is not worth while to be a
smuggler, that it is not worth while to
become a tax evader, that it is not worth
while to be corrupt, all these huge Budgets
and Plans will go away. How can this be

done ?

Sir, T am very glad when 1 read the
Address of the President. He said that
this Government is very seriously consi-
dering to immediately establish the insti-
tution of Lokpal and lLokayukta. Sir, we
have been telling this since years and I
think it is high time that this thought is
translated into practice. If you have to
check this administrative instrument to
check corruption corroding this instrument,
we should have moral stature. We poli-
ticians, particularly politicians who are in

positions of power, must have
moral stature  otherwise we can
never keep this instrlment in order
and unless this instrument is put in

order the whole problem is going to be
complex and we will not be able to solve
the economic crisis.

Sir, one more aspect I would like to

touch, and that is regarding education. This )

is one aspect of our life on which there
have been a plethora of seminars, there
have been plethora of conferences and
numerous reports but the educational
system continues as it is. Sir, I have been
a member of the University Syndicate.
We are spending crores and crores of
rupees on producing graduates and post-
graduates and Ph. Ds., thousands and
thousands of them. For what purpose ?
What is the plan ? What for do you want
them in this country ? What is happening?
We are just preparing fodder for all types
of agitations, good, bad and indifferent.
{ think all of us know that some of the
post-graduates have become  Naxalites.
Why ? They are so frustrated. It 1is a
national waste. And what is it that we
are getting by spending crores of rupees?
A frustrated, desperate youth. Should we
not look into this problem ? Sir, T would
prefer if the Government can close down
all these colleges for, say, ten years which
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would, perhaps, be more useful for this
country. Let them train people for some
independent living. Let us train them to
make a living instead of making them
graduates and post graduates with no goal
of life, with no practical knowledge,
making them absolutely frustrated and
desperate.

The third important thing which I
would like to touch upon is the problem
of soil erosion. I am sorry people are not
realising the dangers. People have been
writing articles on soil erosion. Recently
I happened to meet a scientist on soil
erosion, I do not' know whether it is an exa-
ggeration but still what he said was that soil
erosion is taking place at such an alarm-
ing rate that within 15 to 20 years the
Bhakra Nangal dam will be completely
silted up. Forests are being destroyed. Is
{ the Government thinking about this ?
5When forests are being destroyed the
 climate is changing. There is imbalance
in rainfall. There is drought or there is
J flood. This is upsetting the economy be-
'Icause our entire economy depends on
i monsoon. Forests are being destroyed.
¢ Unless this problem is attended to, we
will not be able to achieve the socio-eco-
jnomic objectives of the Plan.

Sir, in conclusion, I would only say that
once again 1 congratulate our Finance
Minister. He has said at the end in the
first part of his speech that the Govern-
i ment is resolved to eliminate smuggling,
blackmarketing. tax evasion and various
other things. Sir, the extent of tax
evasion in this country and the extent of
tax arrears in this country, are they not
a blot on the tax administration ? I know;
i I have come across so many people. A
few years ago, 15 years ago, we used to
say that the Income-tax officer was an
unapproachablc person. To-day he is the
most flexible and the most easily mani-
pulated person. How much money is
being evaded ? Perhaps if we check this
tax evasion, we need not have to resort
to imposing taxes on bidis, cigarettes and
all these things. How much money is
being drained away through tax evasion,
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just because the Income-tax officers have
only one thing in their mind, that is, their
self-interest. Take the Central Excise De- |
partment. Sir, if the Collector of Central |
Excise has to get a regular amount of{
money from each circle, then what is the ;
Central Excise Department for ? Should |
we not do something about this? Mr.J‘
Subramaniam in his speech has discounted :
the prophecies of doom. But Budget
alone cannot work miracles; Budget alope |
cannot solve the socio-economic problems. !
Unless these steps are taken, the prophets
of doom may after all come true,

Finally, in a bad situation, in a very
difficult situation of economic crisis, Mr.
Subramaniam deserves congratulations for
having done his best. Thank you.

SHRI' B. RACHATAH (Karnataka) : |
Mr. Vice-Chairman, Sir, 1 thank you tor |
giving me an opportunity to speak on the 1
Budget proposals. Many Members have
spoken on this Budget. Many of themz
have congratulated the Minister of
Finance for having presented a practical, |
realistic Budget 'under the present situa-
tion. N

Sir, it will be a repetition on my part
if T refer to some of the causes that have
led the economic sitvation to this crisis.
It is worthwhile to remember them to
appreciate the Budget proposals that have
been presented by the hon. Finance
Minister. Sir, the Budget should not only
indicate the revenue receipts and expen-
diture, but it should also take into dccount
our past performance and our areas of
inadequacies and it should project the
future programme to achieve our soclo-
economic goals. Judging from this point of
view, he has identified our indequacies and
he has also suggested some remedies for

restoring the economy to its normal
health.  Sir, though late in the day for
the first time among all the Finance

Ministers, he has identified the priorities
for the allocation >t funds in our Plan.
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Agriculture, for tbe first time, has been
recognised as the first claimant for the
allocation of funds and for the develo-
ment of agriculture, the Minister, with his
previous experience as the Minister of
Food and Agriculture, has suggested
certain remedies. He has recognised that
disease-free high-yielding varieties of
seeds are a must and he has recognised
the second important thing and it is the
chemical fertilizers. The chemical fertili-
zers were not in full supply and we haa
to depend on imports. He has realised
that the existing factories have to work
to their fullest capacity to meet the
country’s needs and he has also given
some encouragement for the expamsion of
some of them. He has also indicated that
if any private persofis come forward to

. start these fertilizer factories, certain in-

centives will be given. Then, Sir, the
third important thing, which s the most
important, is water. We have been using
only one-third of the available water and
the rest of the water has been going into
the seas. Owing to the disputes between
the various States, some of the projects
also have been held up. I am glad to note
that the Ministry of Agriculture and Irri-
gation has cleared some of the projects
pertaining to the Narmada river. Simi-
larly, there are several other projects in
the South which have to be cleared. In
Karnataka the Upper Krishna project is
the biggest irrigation projects and project,
the Kabini, Hemavati, Ghataprabha and
Malaprabha projects and so many other
projects have not been cleared and for
want of clearance, the States have not
been able to push through these projects
and for want of clearance also,-the State
Governments are not getting sufficient
finance to go ahead with these projects.
Sir, some of the projects have not been
made full use of though they are under
completion and this is also because of
lack of finance. 1 agree with the Finance
Minister when he says that the projects
which are long-gestation projects are to
be deferred and projects which are under
completion or which can yield quick re-
sults have been considered for financial
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allocations. For the first time, Sir, the

Finance Minister has said that the drought- | has resisted the pressure
prone areas and the backward regions of | emoluments and dearness

l

the country will receive the utmost con-
sideration at his hands. For this purpose,
he has also suggested that a comprehen-
sive survey of the resources available in

each region has to be conducted since it | people who have been
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him that he
to revise the
allowance of
Government servants. Sir, on the one
hand we see a huge army of the unem-
ployed, and on the other we are muking
these salaried posts miore attractive. Many
educated. even

I most also congratulate

will be easy for the planners to locate the | though they have got other vocations, will
industries with the available resources, with | try to get into Government service or into

the resources which are available locally.

Sir, the Finance Minister has given top
priority not only to agriculture, but also
to the Energy side. Sir, the coal mines
have been nationalised and the annual
turn-over has increased by ten million
tonnes. Sir, in the Bombay High, crude is
going to Le explored and sufficient money
has been allocated for this also.
larly, the hydel projects. Sir, which are
undertaken, which need Central aid, should
be given adequate financial assistance—
like the Kali Hydro Electric project and
Sharvathi projects in Karnataka. The
Ogavikalln Hydel project. It will help
both Karnataka and Tamil Nadu. Then,
the Bedthi and Varahi projects in Karna-
taka are the two projects which are eco-
nomically very viable, which can be relied
upon for higher potentialities. Sir. if the
Finance Minister makes up his mind about
this, the shortage in power can be over-
come within a few years if all these pro-
jects are pushed through.

tions, he has to locate
thermal stations where there is need for
them and where raw materials are avail-
able. So, in this respect also Karnataka
deserves a place . . .(Time Bell Rings.)

Sir, I wanted to say that the farmers who
produce foodgrains have demanded a
higher procurement price but he has re-
jected this on the plea that if the pro-
curement price is increased then an infla-
tionary tendency will be thére and prices
will go up. Therefore, the Finance Minis-
ter has not proposed to increase the pro~
curement price.

|

|
i
|
|

. . for all the measures
Simy-

autonomous bodies, because that is a
place where they can spend their time
without much trouble. When there are 67
per cent of the people below  poverty
lineN Let every section share the poverty.
So I would request the Finance Minister
to see that the budgetary deficit which
he has forecast for the next year is con-
tained at any cost. 1 congratulate him
which have been
taken to arrest the price rise and to con-
tain inflationary influences and also the
action taken by him to unearth black

. money and to collect taxes firmly. But I

\

in his budget proposals

would ask him not to be complacent by
bringing the prices down for the moment
but to see that whatever he has proposed
is implemented
...(Time Bell Rings.)

Sir, unfortunately, I have to refer to
allegations made by Mr. Veecrendra Patil
against the Chief Minister of Karnataka.
Sir, it is very unfair on the part of 2

senior Member to have made certain
allegations against a person who is not
present here to defend himself. He has

made allegations of having got sites in
the name of his daughters and land in the
name of his son-in-law. Sir, these aliega-
tions were raised in the Assembly and
these have been replied by him. With
regard to land grab matter, it is sub judice
and it is pending before the Karnataka
High Court. It i3 just like “pot calling
the Cat Black™ Therefore, it is better for
him to refrain from bringing personal
allegations against persons who are mnot
here to defend themselves.

SHRI VEERENDRA PATIL (Karna-
taka): Sir, on a point of order Whatever
allegations I have made against the Chief *

-
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Minister, I think, the hon. Member is not
in a position to say whether they are;
false. FEven the Chief Minister has not |
contradicted them.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : This is no point of order.

7 P.M.

SHRI B. RACHAITAH : So far as land
grant is concerned. it is sub judice.

SHRI VEERENDRA PATIL : The
matter before the High Court is as to,
whether the grant was valid or not. The |
question I raised is whether it was proper
on the part of the Chief Minister to give
Government land to his own son-in-law.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Whatever you have to say,:
please say and complete.

SHRI B. RACHAIAH : These questions !

Rave been raised and the Chief Minister has |
answered them. I do not say that the |
land has not been given. I only say that
these questions have been raised and the |
answers have been given. At best I can say 1
that it may be a matter of favouritism . . .

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Why are you passing judgment ?

SHRI B. RACHAIAH : If the land has
been granted, he ig not involved personally.
Many people including Mr. Veerendra
Patil have got land in Sadashiv Nagar.
He has also built big palacious Bungalow.

SHRI VEERENDRA PATIL : T have
not taken any site from the Trust Board.

SHRI B. RACHAIAH : Allegations were
made against him when he was the Chief
Minster, both in this House and the other
House.

SHRI VEERENDRA PATIL : He is
making an allegation against me. 1 have
told him that if there are any allegatiops
against me, I am prepared to subject my-
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judicial inquiry. After all,
you are in power. Why dom’t you insti-
tute a judicial inquiry against me ?

SHRI B. RACHAIAH : These allega-
tions were there. There were allegations
against all the Chief Ministers. Just be-
cause there are certain allegations, it does
not mean that the allegations have been
proved.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Please say what you want to say
and conclude.

SHRY VEERENDRA PATIL : You are
not in a position to contradict the allega-
tions.

SHRI B. RACHAIAH : He has accused
the Central Government that it is unable
to eradicate corruption and that it is un-
able 1o create a good atmosphere for a
He has
a share in these inadequacies of our admi-
nistration because he has been there for
the last 20 years as a Minister and the
Chief Minister.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Please finish your speech.

SHRI B. RACHAIAH : If the economy
is in such a bad shape, he should be °
blamed as the Chief Minister for creating
such atmosphere in the state and partly in
the country also.

Mr. Vice-Chairman, Sir, T must con-
gratulate the Finance Minister for his
Budget. T find that my friends sitting on

the Opposition have been raising lot of
huve and cry about the difficulties of the
people and blaming the Government for
all these. For purposes of debate, it is
always easy to take up a point and talk
like a lawyer either for or against it. I
am sorry to say that the Opposition has
a biased mind when they talk about the
working of the Government. My friends
on the other side have all alone been harp-
ing about the failures of the Government
pro-
They will never recognize the
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massive programmes of the Government
and the achievements it has made for the
last 20 years. Sir, in a developing coun- |
try a period of 20 years is not much.]
Countries like America, Russia and the
United Kingdom have come to the pre-
sent level after centuries. When they were {
25 years old in the democratic set up, !
perhaps their own position was worse then |
than what we are having now. Sir, it is
necessary for me to highlight the achieve-
mems of the Government of India during
this period so that the public may know
the coriect position.

The rapid achievement of economic pro-
gress has been the major objective of |
governmental policy and action since India
won ficedom in 1947. FEconomic deve-
lopment before independence had  been
largely left to the efforts of the private
sector and the role of the State had been
confined to providing the essential econo-
mic infra-structure. Since then, however,
there has been a change in the position
with the enlargement of the public sector.
Public enterprises have assumed a key role
in the economy of the country. Their
performance will now largely determine the \{
speed and effectiveness with which  the |
socio-economic objectives of the country |
can be achieved. This does not, however, |
mean that the private sector will have no
role to play in the economic and social
development of our country. OQur country
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concern. This cails for multi-pronged ac-
tion. Prices have risen and certain essen-
tinl consumer goods have been in short
supply, due, mm some cases, to fall in
production, and in some other cases due
to artificially created scarcity. Certain
monctary and fiscal measures have already
been tuhen by Government during the last
few months, and they are having their
impact.  Steps have also been taken to
assume legislative and other powers for
cheching black marketing, hoarding and
smugghing, and the State Governments have
energised their enforcementy machinery
which has recently undertaken intensive
diives to de-hoard stocks of foodgrains,
sugar, vanaspafi and other consumer arti-
cles, check adulteration, verify the antece-
dents of fair price shop licences, check the
correctness of the number of ration cards
issued, and taken similar other steps. Atten-
tion has also to be given to the urgent need
for increase in production and productivity
both in the agricultural and industrial sec-
tors with some kind of social control over
production and distribution. The new De-
partment of Civil Supplies and Cooperation
at the Centre is engaged in evolving a
system under which p-oduction, procure-
ment and distnibution are carried out in
a coordinated manner so that the -essential
nceds of consumers, especially the vulner-
able sections of the society are effectively
met.

M:uny people have said that “the Budget

through its Parliament and Government has | was as usual preceded by assurances from
chosen a pattern of economy in which the | the Government that it would be produc-
private sector is allowed to play an im- ! tion-oriented and that it would give incen-
portant role in economic development, but | tives for savings and investments. Once
one has to remember that we cannot | again, as usual, ali hopes have been dashed
operate the mived economy if a large and | and the Budget had turnied out to be as

important segment of our economic and
social system is not in alignment with the
socio-economic objectives of planning and |
development in the country. Tt is in this
sense, therefore, that T would emphasise
that there is hardly any need for conflict
or confrontation between the private and’
puhlic sectors of our economy.

The current economic situation caused
by inflationary pressures has been causing '

! Minister has

. his budget, viz. (1)

uninspiring and worthless as it could ever
be.”

They had not understood what the
Government has done. The Finance
tried to balance two im-
portant but somewhat conflicting needs in
to check inflationary
pressures and (2) to sustaih the tempo of
development. These are conflicting objec-
tives inasmuch as the expenditure incurred

'
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for development purposes may lead to
higher prices. It is possible, however, to
evolve a nice balance between these two
objectives by so arranging the development
programmes thut we may have a massive
increase in wage goods. Such an increase
in the supply of wage goods would keep
the prices of essential requirements of the
majority of the people under control. At
the same time, the producers of such goods,
mainly the farmers, would have, in con-
sequence, a large money income with which
they would create some demand for cer-
tain types of manufactured goods produ-
ced in urban areas. It would thus have a
desirable effect on industries also.

It is true that more investment in
agriculture or any other economic activity
,would not necessarily increase production.
It is one important form of investment
which if properly followed up by hard
work at all levels, would result in the
desired goal. 1t is assumed, therefore,
that the investment in different activities
of agriculture would be implemented with
care and eﬂ‘iciency so that the objective
may be realised. #It is necessary to em-
phasise this aspect, because crores of rupees
have been spent in the past on various
schemes of agricultural development with-
ount adequate results.

A more comprehensive view of the eco-
nomic situation is required and more
thorough-going radical steps are necessary
to put the economy on a normal stable
basis, making it possible for all to plan and
work in a systematic manner, without being
disturbed by factors beyond their
cogtrol. At a time when the eco-
nomy is faced with such a serious crisis,
the slow moving partial and halting doses
of miscellaneous steps are not likely to help.
Unless the Government builds up a deter-
mined political will to take more radical
steps to deal with the malady, things may
grow worse, instead of the promised hope
of improvement. The fear about disloca-
tion due to such radical measures need
not frighten us. Instead of the long drawn
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out agony ubout continous anaemic condi-
tion in which the economy has to carry
on, such an operation will restore health
to the economy and ensure growth making
the dream of garibi hatuo possible to be
realised.

Growth in industrial production during
the five-year period 1968-69 to 1973-74
has been only of the order of 3.9 per cent
as against the average rate of growth of
8.8 per cent during the first half of the
sixtics. This is clearly  unsatisfactory,
specially for a country like ours where
rapid industrialisation is almost a synonym
for development. It is possible to find
reasons for the slow rate of growth during
the recent period; one¢ can thus point
to power shortages, energy crisis or
the foreign exchange constraint. Al-
ternatively, one can explain the slow
rate of growth in terms of random factors
such as drought, inflation or the last war.
At a somewhat more esoteric level, the
cause of slow growth has also been traced
to adverse movement in terms of trade
agamst industry in relation to agriculture,
which is supposed io have lowered the
rate of savings and investment in the eco-
nomy. While these or other factors can
certainly explain what happened, these are
not necessarily a defence of the slow rate
of growth of the economy in general and
Industry in particular. What interests me
more is what we can do to remove present
gday constraints on growth and how we
can find viable policy answers to problems
which are bound to come up from time to
time. While there may be differences re-
garding casual factors, I think the facts
of the situation are fairly clear, and we
must now endeavour to reverse the current
unsatisfactory state of development in the
industrial economy.

The public sector in which India has
an investment of Rs. 60,000 million has
been steadily achieving viable savings in
its operation. It has earned a net aggregate
profit of Rs. 660 million which is three
times that of the previous year. This {s
a big achievement when it is compared to
the loss of Rs. 950 million incurred in the
years between 1966 and 1972, According
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to current estimates, public enterprises in
India will turn in a record surplus  of |
Rs. 1500-2000 million in 1974-75. In the|

last four years, the public sector has be-?
come much more efficient than before. |
Inventories have declined from 5.8 to 4.4
months’ cost of production and from 70
to 52.2 per cent as a proportion of the |
current profits. Heavy industry units have
improved their turnover by 46 per cent in
the first quarter in 1974-75 compared with
the corresponding period in 1973-74 or
from Rs. 630 million to Rs. 930 million.
Heavy and light engineering industries are
accelerating their production at rapid rates.
Many of the giant plants like the Bharat |
Heavy Electricals, Heavy Engineering Cor-
poration, Hindustan Machine Tools, etc.
are doing wonders.

The public sector today has been acquir-
ing a control role in India’s foreign trade.
The State Trading Corporation set up to
undertake trade with countries abroad has
acquired a prominent position in the USA,
Cuuada, Australia and Japan. One-third
of the STC exports consist of consumer
goods like combs. cuff links, cosmetics and
cigars. In 1972-73, small-scale products
accounted for 70 per cent of the exports
compared to 46 per cent in 1971-72.
Similarly, the MMTC has registered a six-
fold increase in the turnover in the last,
decade.

New factories have been set up in the
engineering sector. The Bharat Electro-
nics Limited, Bangalore, had added a new
upit in Uttar Pradesh. The BHEL which
already operates four units, has set up
a fifth for manufacture of transformers at
Jhansi in Uttar Pradesh. The Hindustan
Cables has set up a second factory at
Hyderabad for manufacturing telephone
cables. The Hindustan Organic Chemicals
will help in augmenting the supplies of
chemicals needed by the dyes industry.
The Koyali refinery is expanding with the
country’s need for petroleum products as
is the Copper Smelter Plant of the Hindu-
stan Copper Limited, the Sindri Fertilizer
Plant and numerous irrigation and power
projects not to mention the emergence of
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the Hindustan Petroleum Corporation as a
separate company.

The year 1974-75 was a year of un-
precedented economic stress and strain pot
only in the history of independent India
but throughout the world. The year also
saw a determined action on the part of
the Government to grapple with the crisis
situation. The first half of the year wit-
nessed sharpest rate of increase in prices
in the post-war era. The hope of orderly
and balanced growth of the world economy
in which the developing countries fully
share has failed to materialise. The grim
and formidable problems of global inflation,
balance of payments, deficits and food

" shortages have hit the developing countries

the hardest. It is vigorously argued in
many quarters, both in the developing and
the developed countries, that the goals of
development planning in the Third World
will have to be redefined and its tools
refashioned. 1 hope the recent meetings of
the developing countries in preparation for
the proposed world energy conference and
the latest meeting of the United Nations
Industrizl Development Organisation at
Lima in Peru will show an acute awareness
of the perils that face them and the need
for solidarity.

Thus our recent Budget has provided a
number of incentives for capital formation
and investment in critical areas of our
economy : agriculture, power and selected
industries. This year has been one of
the most critical years in our economic
fife, but I firmly believe that the worst
is over. We are now entering the year
1975-76 with renewed confidence and resi-
fience in our capability and full of hope
for a better future. Industrial production,
as I have mentioned earlier, has shown im-
provement. Prices have been stabilised as a
result of several bold measures taken by
Government last year. The prospect for
the new crop is extremely encouraging
and our industrial relations are compara-
tively peaceful. Coal production has been
increasing fast and we hope that the
power generation will also improve consi-
derably. Tn the present circumstances,
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therefore, our industry, which is a mature
and virile sector of our economy is expec-
ted to make its due contribution, both in |
regard to meeting the domestic demands
as well as stepping up the exports.

For the realisation of a just and equi-
table society, which is our basic social and
economic goal, it is equally important that
employment opportunities in the country
expand at a much faster rate than has
been the case so far. During the next
decade, it is estimated that we would have
added more than fifty million people to
our labour force. This is about three times
the present level of employment in the
entire organised sector, including both public
and private sectors. In addition, of course,
there is the huge backlog of unemployment,
under-employment and very low productivity
employment, which has to be absorbed in
new or more productive jobs. What is |
much more necessary is that there should:
be training of middle level technicians,
whose scope for employment potential is |
really immense.

Removal of poverty through productive
employment is the most important economic’
challenge before uws. Theie is no easy
or quick solution to this problem. No
doubt, during the last four Five-Year Plans,
we have made much progress; but 1 feel
that we can certainly do far more than
what we have done. Nearly forty per cent
of our population still continues to live
below the poverty line. Qur first and fore-
most concern should be to ameliorate their '
lot, provide them with the basic necessi-
ties—food, clothing, shelter and health care. :
Our commitment should be to this vulne-
rable section of the society. Within the
present democratic framework and in the
existing order of society, I believe we can
bring about radical transformation, provid-
ed we have the will to do so.

!
\
|
‘
|
|
i
!

Minimum 150 rupees per quintal should !
be given to farmers for their output to]
accelerate the pace of wheat production.]
Installed capacity of steel, sugar, cement,
and fertiliser should be utilised up to 90
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per cent for accelerating the growth etc.
of the country. In my opinion, agro-
military economy should be introduced to
dynamise the internal economy and mili-
tarise the economy to dynamite the enemies
across the border. Fifteen lakhs of un-
employed youth should be recruited as
land army to achieve self-sufficiency in
food. Sugar industry should be natiomali-
sed and by giving remunerative prices to
farmers we can export 20 lakh tonnes sugar
and earn the foreign exchange of Rs. 1200
crores. The Finance Minister should ims-
titute Backward Development Corporation
for all round development of 222 backward
districts of the country. land reforms
must be implemented and concrete time-
bound programmes should be faken up at
once. There have been vast land reforms
in America, Japan, Russia and China, in
capitalist and communist countries, but in
India it is still the feudal system operating.

Sir, with these words, may I say . . .

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): Thank you very much.

SHRI KALP NATH : Sir, one minute. 1
can say that we have got our. capacity,
installed capacity in regard to steel, sugar
and fertilizer, but we are not utilizing it.
In steel, we have got the capacity of 9
million tonnes, but we are producing only
5 million tonnes. In regard to fertilizers,
we have a target of 23 lakh tonnes, but
we are only producing 12 lakh tonnes.
Therefore, the core sector of the economy
has to be dynamised ; otherwise, the Indian
economy would be dynamited.

Therefore, 1 congratulate the Finance
Minister for giving priority to agricultural
sector for which all the parties are thanking
him on behalf of the country.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): The Finance Minister will reply
to the debate tomorrow.

The House stands adjourned tili 11 a.m.
tomorrow.

The Hause then adjourned at
twenty-one minutes past sevea of
the clock till eleven of the clock
on Thursday, the 20th March,
1975.
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